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Fhursday, this the 6th  day of March, 2014 

CORAM: 
HoWble Mr.Justice A.K.l3asheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

OA 29/2013 

C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan island, 
Union Territory of Lakshadweep-682 558 

'I'.P.Latheef 
S/o Atteka 
'I'hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union 'l'erritory of I.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan island, Union Territory of Lakshadweep-682 558 

Applicants 



The Executive Officer 
Village (.Dweep) Panchayath 
Kiltari Island; Union Territory of Lakshadweep-6$2 558 

Tle•Principa1 
Government Senior Secondary School 
Kiltan Island 

. 

Union lerritory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Ramdas (R3) 

2. 	0A6712013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
UniOn Territory of Lakshadweep-682 558. 

Maisha..T. 
S/a Kidavu Kornalarn 
Thenakkal House, Kiltan Island 
Upion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Aliinapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi..  
S/o 	th..Koya 
Puthiiathld?ila I 11am, Kiltan Island 
Unin T:iiry of Lakshadweep-682 558. 

Sa.ydMihainrned Koya C.H. 
S/o .Muthukdya 
Chamayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rafeek Khaji H.M. 
Sb Abdul eh , Irnan 
Aiiyar.H:ous, Kiltan Island 
Unioij Territory of Lakshadweep-682 558. 	 Applicants 

(By Advocate Mr hahu Sieedharan) 

Versus 
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pQn TeritOry  of Lakshadweep represented by 
th Administrator, Kavarathi Island-682 555 

2 	The Director of Panchayath 
Union Terntory of Lakshadweep 
l(avaráthiIsland-682 555 

The Chaiiperson 
Viliage (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The IExecuti.ve Officer 
Village (Dweep) Panchayath 
Kj!tan Island 
Union •Terriory of Lakshadweep-682 558 

(By Advte,: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3 	0A8712013 

Respondents 

Abdul Salam PP., age 43 
S/,O. Saidmuhammed 
Puthiyapura, Kiltan Island 
Lak shad weep. 

S1jidIhan, age 33 
S4b Sajdmhàmrned 
Kti1tJ-Iouse, Kiltan Island 

(By Adite: Mr.Pratap Abraham Varghese) 

Versus 

I. 	The Administrator 
Uiiion Territory of Lakshadweep 
Kavarathi -682 555 

2. 	Tht Director, Department of Science & Technology 
Administration, 

rathsland-682 555 

ILi1 	jVikl Officer 
01c9 of thç Environment Warden 
Departi'nent :6j  Environment and Forest, 
Kiltan Island, Jakshadweep-682 558 

the Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 

Applicants 

Respondents 



(By Adv.ocat: 	:.(M1.S.Iadha1rishnan  (RI ,2 & 3) 
(MrRRarndas -R4) 

O 113/2013 

I. 	MuthukoyaT.P. 
S/a KidaveHaji 
Thiruvathapura, Ki Itan, Lakshadweep. 

SaRh  F>. 
S/dI:brahirn 1-laji 
Pa:ridara, IKi1an, Lakshadweep. 

Yaoob P.K. 
S/oSubair.A. 
Punnaldad; Kiltan, Lakshadyeep. 

AliMohammed 
S/o Attaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
$/b, .Sayed Muhammed P.K. 
Arákkalapura, 1(1 lt.an, Lakshadweep. 

 
S/oKiçlave 11 ..P. 
A1i6rKiltan Lakshadweep. 

f4a'var 
/o Shaik K.K., Pall iyachetta, Kiltan, Lakshadweep. 

$atharC.1-l. 
S/dMoharniied P. 
Chadiçura, Ii3tan, Lakshadweep. 

RhemlX :''.. 
S/ 	fo;iii 	V, 
Ialc4od.a' 1dan, Lakshadweep. 

10.heed P T 
S/o knhi' Haj i, Pall ithithiyoda, 
Ki1an, JLakshadweep. 

(By Advocté: Ms.Daisy I Daniel) 

Versus 

' 	 \ 	
,... 	

•.: 

Applicants 



The Administrator 
UniOn Territory of Lakshadweep 
KvarathL682 555. 

2 The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 5 5: 

 The Empibyipent Officer 
Iavaràthi,Lakshadweep-682 555 

 Director o1Pachayath 
Department of Panchayath 
Kavarathi - 682 555 

 The Executive Officer 
Village.(Dweep) Pancayat, Kiltan - 682 558 

I-Tor'Licultural Assistant 
VilIa,e (Dweep) Panchayat, Kiltan-682 558 

(By Advocaf: Mr.S.Radhakrishnan-R1,3,4&5) 

5. 	OA. 126/2O13 

Aadu1!a K.C. 
Sb Yousuff 
Knnchetta, Kiltan Island 
J[ of Lakshdadweep-682 558 

kunhi.M. 
So AkiiIukoy 
Mandumine1, Kiltan Island 

558 

: 
S(o MQhammeçf 
Kornalam, Kiltan Island 
tJT.6f Lakshdadweep-682 558 

51ern P.P. 
Sb Hamsa 
Pdthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

.afeckP.P. 
ii 

Puiathiuia Kiltan Island 
UT of a1shdadweep-682 558 

Respondents 
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I 
6. 	Kyñhi;1.P.. 

Sb Pukoya 
Kattmpal1y 1KiJtan Island 
Q.T. of Lakshqa8weep-682 558 

7 	Abdul Kasim P V 
Sb Muneer,  
Feritàfrivel i,. Kiltan Island 
UT of.  Lkhdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedhara) 

Versus 

App! icants 

I, 	UiioriThrritory of Lakshadweep represented by 
the Adrninistraor, Kavarathi Island-682 555 

2 	The D.Tr6ctor of Panchayath 
U.oii T.ritory of Lakshadweep. 
Kavaiathi Island-682 555 

Fhe (airperson 
\1illa9e (Dweep) Panchayath 
Kiltan Is'and, Union Territory ofLakshadweep-682 558 

The Executive Officer 
i!!ae(D\ep) Panchayath. 

Ki!tan 1 sland, Union Territory of Lakshadweep-682 558 

5 	'1he Environment Warden 
Dpartmet of Enviionrnent and Forest 
Zonal Office, Kiltan Island 
Union Ten itoiy 1of Lakshadweep-682 558 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnafl (RI,2,4 & 5) 

6. 	0A137/2013 

I. 	Jala!udheen K.K. 
s/o Shaik Poova!ap 
Iopva!ajiouse, Kiltan Island, 

558. 

2 	NQQ1 [s!öH 
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IbrathullaT K S/p AF
w  rhnkaoue, Kiltan Island, 

UJ oLakshaweep-682 558 

Ameeia1iA.P. 
S/o Syed Mohammed V  
Arakalapura House, Kiltan island, 
UT of Lakshdweep-682 558. 

Ismail T 
S/0 Yusuf 
Tholiyoda 1-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

Syed .Mphàmmed Koya K.P. 
S/b Mohammed 	 V 

Kanjiura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Kasinikoya  C.H. 
S/0 Muthukoya 
Amrnipura 1-louse, Kiltan Island, 
U1 of Lakshadweep-682 558. 	 Applicants 

(By Adyocae: Mr,Shabu Sreedharan) 

\/ ersus  

lJrnon Terçitory of Lakshadweep represented by 
the Administrator, Kavarathi lsland-682 555 

The ii'ecto fPanchayath 	 V 

Union Trritoy of Lakshadweep 
IK:av 1:ati. Islànd-682 555 

The ;Ghaifp.son 	 V 

V1I a , we ) Panchayath 
Kiltn Jsland, Union Territory of Lakshadweep-682 558 

The 	ec.tiVOfficer 
Village (Dwee) Panchayath 
Kiltan Island, Union Teiritory of Lakshadweep-682 558 

The AssistabtEngineer 
Electrical Sub DiViSiOn 
Kiltaii Island 
Union Territor.y of Lakshadweep-682 558. 	 Respondents 

VV: 	

V 

:VVN 
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(By Advocate Mr SRadhakrishnan(R1,2,4 & 5) 

7 	0A 181/2013 

I 	Sadakathulla A, age 38 
Sb Kunhi Ahammed 
ijn:a.d House, Kiltan Island 
Làks:hadvep.., 

2. . Narni.!1aP.T.,age 26 
Sto Fuhh.i 
Pa1tthithiyodà. House, Kiltan Island 
Lakhadweep. 

(By Advocate: Ms.aisy 1. Danie1) 

Versus 

. 

Applicants 

I. 	The Administrator 
t4iion Territory of Lakshadweep 
Kâvarathi-682 555. 

2 	1 he Chaiipe son 
\511ge (Dweep) Panchayath 
Ki1ti82 558 

It 

3. 	Direeto'r..b!'Panchayat 
Departrnnt of Panchayath 
Ka'àrathi-.68 558. 

(By Advocate: M..S.Ràdhakrishnan (RI& 3) 

8. 	O.ANo.212120.13 

P.?. :}I avvàbW/Q  Abdul Salarn 
Laboui ci, Agi icultut a! Department, 
Agati island, Rsiding at Pallipuram House, 
Un ioh Ten itoi y of Lakshad weep, 
Agà'i1s!aid 1 j 

(By Advocate Mi 'K Jaju Babu) 

Versus 

I. 	The birectoiof Agriculture 
Union Territdry of Lakshadweep 
Ka'iarattiIs1aii.l —682 555. 

C' 

Respondents 

App! icant 
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The Administrator 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

(By Advocate Mr.S Radhakiishnan) 

9 	0 A 266/2013 

Sabii Au K 
Kuriyathiyoçla House, 
Kiltan Island. 

C.P. Firoz 
Chemmanam Paili House 
Kalpeni Island. 

K.P. Cheriyakpya 
Karuppathapura House, 
Kalpeni Island. 

k4.C.affer° 
PalRipura friduse 

alpni Island. 

1-labsa.A 
Alikome House 
Kiltan Island. 

A.!?. Naseema 
Aynapvra House, 
Kavarati Island. 

(By AocáK.B. Gangesh) 

versus 

1. 	TheAdniinitiator, 
dinisratiô of the Union Territory 
fLaksha&wèp, Kavarathi - 682 555. 

2, 	The tirecto (Services) 
Adr.inisti-ation of the Union Territory 
of IJakshadwèp (Secretariat), 
Kavaratti 682 555. 

3. 	eptmtfEnvironrnent of Forests 
of Lakshadweep, 

Ka I a:athi,4_: $ 82  555. 

Respondents 

App! icants 

Respondents 
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O 
(By AdvOcate: Mi'. S. Radhakrishnan) 

10. 	O.ANo.268/2()13 

M Nooiul Ameen 
Sb K C Sayed Mohammed 
Mulayam House, Agatti Island 
UnionTeititöiy, Lakshadweep. 

2. 	B.M. Mansoor 
Sb. Late A.0 Mohammed Jalaluddin 
Bharkath Marizil 
Agati Island, Union Territory 
La k s h adweep. 

(By Adyocate: Mr. Grashious Kuriakose) 

Versus 

hediTiinistrat.or, 
UnionI cii itoiy of Lakshadweep, 
Kavarä'thi - 682 555. 

2. 	The Director of Panchayath, 
• Deprtrnent of Panchayath 
Kavarani —682 555. 

J. 	Diiectoi olScience and Technology 
and I nyuonment, 
Union 3 ci 	f Lakshadweep 
Kavatathi 682 555 

4 	Duectoi (Laboui & Employment) 
Kavaiathi - 682 555 

5 	Special Officer 
Vi 1.]g (Dweép Panchayat, Agatti) - 682 558 

(By Ad\'ocatc M r. S Radhak ishnan) 

Ii. 	0A26912013 

Ahamr1ned BaheerA.C., age 32 
Sb T.'Ounis 

Island, 
Lakshd'j3: 	.Y. 

(By 	 Kuriakose) 

Applicants 

Respondents 

Applicant 
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• 	 S 	 Versus 

'h'dmiriFstiator 
U'fti ,a: ---T6rt1tdr ,,V,of Lakshadweep 
IKaaffii 682555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavarathi, Lakshadweep-682 555; 

Director ofPnchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dveep) Panchayath 
Kiltan-682 558 

Horticultural Assistant 
\'illage(Dieep) Panchayat, 
Kiltan-682 558. 

(By Adyocat: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12.pA277/203 

D/o Sai4hMini 
Nambi,h&Hous'e, iitan Island 
Lakshadwep 

(By Ad\)ocate Mr.Grashious Kuriakose, Sr.) 

S 	 Versus 

I. 	The Ad'n1Inisor 
UT6f. Iakshd'\'eep, Kavarathi-682 555. 

2. 	'b4fa'riahayath 
Depanint df Panchayath 
Ia,'âtIii'-682 555 

3 	ke'tive'Ofl'cer 
'Vi l!g'e (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4 	Chaiipeison 
\'illage (Dweep) Panchayath, 
Kiltan-6S2 558 	 Respondents 

(By Advocate N1r S adhakrishnan - R1-3) 

13 	0A281!2013 

FahaP 
!oSayid V;K.' 

Val lornkadiyodü 
Kiltan Island, Lakshadweep 

Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chétlat. 	 Applicants 

(By Advocate: MrGrashious Kuriakose,Sr. & Ms.Daisy I Daniel) 

Versus 

I 	I lie Adniinisti ator 
ULI of Lakshadweep, Kavai at.hi-682 555 

2 	Diiectoi 
Si.ñce & Tchnology 
chetlat-682.5 56 

Di icIto.r 1Ianchayath 
Ipra)c.'e1pment 1)epartment of Panchayath 
Chetlat 682 556 

4 	ChaIpeIson 
Village Dweep) Panchayath 
Chetlat-682 556 

5 	Add! Sub Divisional Officet 
Chet!at682:56, 

Jüior Scinti.f1c Officer 
hetlat-682. 556 

Acuiits OfEér 



	

• 	'3 
A.K. Sajeed 
Akkara House 
Kalpeni Tsland 

P. Haseena 
Poodyem House 
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Kalpeni Island. 

A.T. Ahadabi 
Athanarn Thottam House 
Kalpeni Island. 

	

4 	P.P. Sulaikha 
Puthiya Pandaram House 
Kalpeni Island. 

	

5 	C P Nooijehan 
Chernmanarn Palli House 
Kalpeni Island 

	

6 	AK. Bebi 
Arakka1ar 1-lOuse 
TKalieni Island. 

	

7. 	M.P. Mohammed 
Mullipura House 
lalpeni Islard, 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

	

I. 	The Administrator, 
Administration of the Union Territory 
of Lakshadwep, Kavarathi —682 555. 

The Director (Services) 
Administration of the Union Territory 
o1Lakshadwep (Secretariat), 
Kavaratti - 682 555. 

bartmnoAgricu!ture 
Unin terriixry of Lakshadweep, 
i<avarthi 682 555. 
Retsented by its Director. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan) 
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15. 	0A300/2013. 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahamrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andron Island. 

P.P.ldassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andron Island. 

K.P.Moharnrned Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Androti. Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya,Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

I I . 	P.P.Fathirnath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andi'ott Island. 

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

i.Khadeejomahi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androit Island. 

K.Subaida, age 39 years 
D/b Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed Hussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/c Yousaf, Kornalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/c Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/c Koyamma K.P., Moosathada, 
Androit Island. 

K.C.Mohammed 1-lussain, age 39, 
S/oSayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.i-Iamza, age 34, 
Kdy.akidave M.P., Pandathpura 
Andrott Island. 



S 
25, 	M.P.Khaleel, age 37, 

S/o Assainar, Matharapura I-louse, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajuinissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnrnabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott island. 

H.K.Hussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andron Island. 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Andrott Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnrnada House, Andrott Is1and 

K.Moharnmed Basheer,age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott island. 

K.K.Moharnrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andron Island. 

A.Rsheed Khan, age 39, 
S/o Sayeed Ismail, Aliyathaia House, 
Aiididtt Island. 

K.Abdul Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar Hussain,age 31 
,S/o Koya V., Keralkada House, 
Andrott Island. 



[IJ 
	

IVA 

37. P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Androti Island. 

38; T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Androit Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Androti. island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M,C.Hamrnedathbi, age 37, 
D/o Yousaf, Mylachetta House, 
Andron Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island. 

Guhar. Madeena Beegum, age 37, 
D/o:fvl,phammed B, Aliyathara 1-louse, 
Andrtt Island. 

46 	K 1 Pookunhi Koya, age 36, 
S/o Yacoob, Kolikkatt 1-louse, 
Anrdtt Island. 

47. K.Dei'vesh Mohammed, age 36, 
S/c Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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	 S 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
La.kshádweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada I-louse, Androth. 

Mohammed Shamsheer M.K. 
Sbo.i3äthesha U.P. 
fvlayarnkkada I-louse, Androth. 

Mbliarnmed Asker 
S/o Seethi 
A liya•thara I-louse, Androth. 

Nduhakhan .M.K. 
SboSied Koya 
Mayaiikakkada I-louse, Andioth 

	

9 	40hpmed Kasi m P P 
Sb Kidave, Palathupia House, Andioth 

10. AbdüiAk bar 
Sb 	ubair 
Paidàth Puthiya Pura I-louse, Androth 

I I. 	i\4ujeeb Rahman 
S/o Ibrahim 
Al yathara I-louse, Androth 

12. 	Siij K:T. 
Koya 

njihathi House, Androth 



13. Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

4. Mohamrned Abdusalarn T 
S/o Abusala 
Thechèri House, Androth 

Muhammed Rafi 
S/o Nalta Koya K. 
Poodamkakkada House, Androth 

Muharnrned Kassim 
S/o Koya 
Shaikkirite Veedu House, Androth 

P.P.Koyamrna 
S/o P.K.Kidave 
Palathupura House, Androth 

Mijhàrimed Khaleel 
S/oAbdulla 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
And roth. 

(By Advocate 	Mi S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 

; 



"  

16 	0A301/2013 

Attakoya T.V age 44 
Sb Koya Thankgal T, 
Thailath V1iyakkattu 
AndrdiEh Is1nd. 

Sayd Koya,ae 43 
S/a KoyaKidave, Aliyathara House, 
Androth Island. 

Mohammed, ae 54 
S/a Shaban, Biriyarnmada House 
Androth, Island. 

Yousai, age 60 
S/a Ahammed, Kanda!ath House, 
Androth Island. 

5 	uj Mcet Rehrnan, age 35 
S/a Koya, Karchetta House, 
Andioth Island 

6 	Abdu! Nasar, age 38 
S/oJ"Jalla Koya Kunnashada House, 
Androth Islad.. 

7 	Mohammed I3asheer, age 37 
5/0 Yacoqh, \l iyathara I-louse, 
Andi oth Island 

8 	 age 35 
S/@ açee4Kpya, Pandath Puthiyapura House 
Anlioth Iland 

9 	Pookoya, ag 4f 
S/a Koyamma, Mayarnpokada House, 
Andioth Is1an 

10. 	WouTal, ag43.. 
S/a .JKoyanma Koya, Thacheri House, 
Andioth Island 

Ii 	Ait,age 37 
S/oScethi, 'I hácheri Moosathada House, 
Andioth Island 



	

12 	JJasan age 30 
• 	.Jamaludheeti, Kadiyarnmada House 

Androth Island. 

13, Mohammed Rafëk, age 41 
$/,o 	homniabi, BilOtheth I-louse, 

	

• 	Androth Is1and. 

Jal1,age 37 
S/o Kunniseedhi:, Palath.upura House, 
Androth Island. 

Farook,age49 
S/6 KQyarnrna,.Pochalarn House, 
An doth Island. 

Abdul Hhssan, age 51 
S/ Abdu, 1Ja4er, Karachetta House, 
Androth Island 

	

17 	Koya,age48 
Sic.. Sayeed MoIiarnrned, Ihacheri Moosathada House, 
Andioth Island 

Basheer, age 4.7 
S/n iKidve, Moodàrnpura House, 
Androth Island. 

Iuhammed Nssain, age 42 
S o Hameed. Azh.ikakern Pura House, 
Andi oth island 

20 	1abbai,age39 
Sb Nalla Koy, Kunnashada House 

• Andi'othIs1ad. 

	

21. 	t1oharnmedLyaudden, age 33 
S/o Sayced Mohammed, Nec lathupura I-louse 
Androth Islahd. 

	

22.. 	I-1aed.;age4 
• 5/0 Saveed \l jiarnined, Kunhali I-louse, 

jiclioth lsland 

	

21 	Shahul I 1amed ae 33 
S/oKi'dave. Pnodthi*akkada House 
Andioth Island 

24. Raidad Beebi, age 46 



Mohammed Saleem, age 42 
S/0 Sayeed. Mohamme'Kunnashada House, 
Androh Island. 

Gafoor, age 41 
Sb Thangu Ko)a, Pentamveli House, 
Aidroth Island. 

Siddeeque, age 43 
$/p Kidave, Modiyothada I-louse, 
Androth Island. 

Shanavas, age 33 
S./o Kunhi Koya, Pochalarn House, 
Androth Island. 

PookHh, ge 5011 
S!o. IKidae, Al iyathara House, 
Andro.th' Island., 

, 0 

Kaleelà39, 
.S/6:13uk_aii'i l  Asanakar House 
Androth Is!ahd. 

U'1ys; age 36 
IS/0 Hamza Koya, Aliyathara I-louse, 
Androth Island. 

Mohammed J3sheer, age 39 
S'd Syced ohamrned, Al iyathara House, 
Androth Island; 

Moha1éd 	age 33 
SboSayced ii4aii, Aliyathara House, 



• 	
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• MohaninedSa1eeni; age 33 
S/oKoyàmma, Kannipura House, 
Androth Island:. 

 • Shamsuddeen, age 33 
S/6 Abdul Kadei, Blichetta House, 
Ahdroth island. 

• 	 38. 	• .Kunhise.eth.:i, 	ge47:..'. 
• 	

• 

 

S/o Aboo Sala, Lavandl&al House, 
Androth Island.. 

 Yacoob,age45 
S/.o Sainddeen Kunnashada House, 
Androth Island. 

 Abdul Jabbar, age 38 
S/o Sayeed Moharnrnd, Kannichetta House, 
Androth Island. 

 Jamal, age 41 
Saeec Bikari,.Bidurnkattu Bilutheth House, 

i:s. 

 •uda; 
tQSaec*Bdkari,; Thacheri Biyyada, 

n1roth Island. H 

 SajinaBeui,age29 
E/oN.allalâ, Làvanakkal House, 
Androth Island. 

 Shha:ias. Bee.rn, age 28 
D/o Kunhi Koa, Lavanakkal House, 
Andioth Islard 

 1ë 32 
S/o Pookunhi, Rahrnath Villa, 

1:ot 	.1 SIan'd;. 

46 amuddeeh P P T, age 33 
S/d Nasai, Chodath House, 
Andioth island 

47. lqba.l, age . 42 
S/OOUSaf Pdararn House, 
Andi oth Island 



S Hassan, age 39° 
S/o Sayced Bukari, Matharapura House, 
Androth ISland.', 

Mohammed Saleern, age 38 
Sb Yousaf, Thaflath°Huse, 
Androth Island. 

Mohnrnd Musthafa, ae 36 
Sb Pookoya,Neganrnaçla House, 
Androth Island. 

Koya, age 36 
Sio Attakoya., Mäthil House, 
Androth Island 

Kamilage41 
S/o ;M uthu Koya, Palathupura House, 
Androth lslahd. 

Ai age 36 
S/dScethj Kb)a, Lavanakkal House, 
Andbh Island.' 

Sakariya, agel.2 
S/o Muthukoya, Bilutheth House, 

• 	Androth Island. 

Salih.'age37:. 
S/o Kunikoyd,Aynarnada House, 
Aidroi,h Island. 

~~ limathull- :a':` : ' : ­56. 	 'age 39 
S/a Sidcq11Bilutheth House, 
Androd Island, 

	

57. 	Mohaniied Asdairn , Naser ,  age 40 
S/o Syeed,Møhammed, Pall iyet House, 
Androth ls1'aid. °  

	

• 58. 	Sayeed°Mohrnrned, age 42 
Sb Kasii'ni Achadapurakattu House 
Androth lslard. 

	

59. 	AhvarHussáji, age 29 
Sb :F°O'okoya,; Kunnashada I-louse 
And oih L°la'nd. 



- 

60 	Habeebu Rahrnan, age 28 
Sb Sayeed Mqharnmed, Kunnel House 
Andoth Island 

61 	Rashecd,ge33 
Sb JKoya Jetakkada House 
Andioth Island 

62 	Cher iya Koya, age 32 
Sb Aboo Safah,Perurnpalli House 
An'oth Island; 

Mujeeb Rehman, age 37 
SboSaye&4. Buhari, Karakunnel House 
Androth Island. 

Noufel.K,.age33 
461J,attäia Koya,. Cheriyadarn House 

Andioth Island 

65 	di arnad, age 45 
Sb Koyamma, Karakkada House 
Andioth Island 

66. 	Shamu Shii.moos, age 34 
S/o Cheriyako. M., Pentamvilapura House 
Androth 11 stand. 

67 	MohammcdAbdul Nasei, age 308 
Sb Jalcel M KoUiathattu I-louse 
Andioth Isflc 

I 	 I I  

68 	Mohaiiirred 'hahu1la, a g e 33 
sid Koyaniikoya, Nallal House 
Andiotli Isld 

69 	Iiathu1Iah, age 30 
Sb Kunhisethi, Pet umpalli I louse 
Androth.J1aiid.... 

70. 	Riyasage29. 
Sb Shaik Ko,'a P S , Pentambeliputa House 
Andi 0th Island 

71 	Nisai,g3 
/ç Kidv t P Paiidathu Lavenakkan House 

Aidi oth 1s!aiid 



72 Rahmat, age 42 
	

. 

Sb Pookutty M , Mathil House 
Andoth Island 

73 	Mohammed 1-lassan, age 37 
Sb Sayecd Mohammed, Achammada I-louse 
Andi oth Island 

74 	Shamsudeen,age 32 
S/ôMuthu Kóya K.,Nel.lai House 
Androth Island. 

Mohamnied Naseer, age 28 
S/pMuhammëd, Pentamve!ipura House 
Aiidroth Island. 

Rau lath Beegum, age 29 
S/o l'hangakóya, Arathupura House 
i\ndroth Island. 

FathahLiddeei age 38 
5/0 K.idav U.J., Maldet House 
Andi oth Island 

H 
78 	Badaiul Munei, age 32 

Sb Abdul Khadei, Moodampura House 
Andioth 	

Wil 

 

79. 	Moh1i1;4stafa, age 33 

S/Q Ahammadiya, Jabalputa House 
Androth Island. 

80 	Mohammed asirn, age 47 
Sb Kidave 1 VK, Makket I-louse 
Andr6th1slal?d 

81 	41!anMcd'boosalih, age 40 
Sb Sayced iiMohammed, Bilutheth House 
Andioth Island 

82 	Kunhiscethi, 	e 47 
S/o Yousaf Methai apui akatte I-louse 
Andioth lslaid 

83. 	Fiaiisa Kôyage 42 
S/o AhämmdMakkett House 
Andi oth 1sIaid 



87. 	Basheer, age 55 
TiTlacheri Moøsathara 
Androth Island.. 

88., Mohanmed Farook, age 3.3 
,5b,Q NallakOyaç.L., Tharampalli Makket House 
Atdroth kiand. 

Ab0o1ih ae 31 
S/c, SlaikJ(o,Moosakada House 
\ridrqih I1á. 

Sal,:age 31 
StoSeethi, Karakunnel House 
Andrhth tslarid. 

Mohammed Kasirn, age 33 
Sb .Sa)ed Mohammed P.C., Pathada 1-louse 
AridotH IsliiU 

92 	çbe iykoya , age 44 

5kb Kidy T,tLavanakkal House 
j11a1)d.. 

- 	 : 

4oltrhiiiedTdssain, age 41 
S/oSayed Iri-iail, Kandalath House 
Androth Is1aii. 

Sabir Khan, ae 33 
S/oJKoyamnakoya, "Thattampokkada 1-louse" 
Ahdroth Jsku1d. 

 
01~6 	Podamkakkada 1-louse 

Ihd. 
:i' 	1: 



96 	Akbcn C age 33 
Sb Aflakoya K Ldayakkal 1-louse 
ind oh Islaid 

97 	bdu1 Vahal?, age 33 
Sbfhangakoya P , Kunehali House 
Andioth Island 

98. Mohamned MuSthafa age 42 
Edayakka1 Hoiisë 

Androth Island. 

99 
	

Navas, age 25 
Sb 11ussaih,Thahira Manzil 
Androth Island: 

100 
	

hanavas, age 33 
Sb Slim a Fudeen, Mathil 1-louse 
Andi oth Island 

Ii' 
	11 as.ai .a.g  

$/o Séhi M, avanakal House 
Androth kiand: 

102 Mohammed I asheer, age 42 
S /0 Yousal, Nellal 1-1ouse 
Apdioth Island 

103. Shamsudei,'dge 36 
S/oNafla lçoya, Kunnashada House 
Ancioth Island 

104 Zainul Abid, age 26 
Sb Kidave K, Palliat I-louse 
Androth 181aid. 

lOS. Muthu Koya, age 39 
S lo lKunhij.$eehi, Makkette 
Androth I s l an d.. 

106 	oha miie Mukhbeel, age 30 
S/p j.oyaniniaoya, Kerakkada House 
Andioth 1sln 

I 	I 

107. Shamusudeeni age 27 
/o Koya Kidave M P , Pandathupuia 1-1oue 

Andi oth Island 

~l 



108 hihabidheeh;age27 
So MuthuKo'a, Pandathupura House 
indioth lslard 

109 Ubaidulla, age 29 
S/6 Sathai, Kannipuia House 
Andoth Island 

110 JalaLagc49 
S/o YousalP , Moodrnpuia I-louse 
Andioth Island 

lii. Kidavü, age 551 
Sb 	Indeen M , Biriyamrnada House 
Andioth Island 

 1idav:u 	äe 59. 
S/oJijb, Meld<at 1-louse 
Andioth Island 

 Moharnned S1ahudheen, age 26 
S/oK oya 1' P., .Kandeth 1-louse 
And1 oth Island 

114 Mohm aiied1  S'hakeei, age 22 
Sb 	Kuphiseethi, Makket House 
Andoth J1aid 

115 oaimedA1thaf, age 24 
Sb Jama1 Mayornpokkada House 
Andioth Island 

 Abdul Gáfooj, age 28 
S/o Nallakoyã T, Bappathiyoda House 
Androth Island... 

 N'1ohanmedYathiya Khan, age 23 
S/o 13asoi K , Mathil I louse 
Andioth Island 

118 
I  

N11aKoya, age 39 
Sb Khade 
Andioh Island 

119 Kunnikoya, age 35 
Sb Ahmcd, Ionnikam House 
Andioth Island 



120 Zainu1Abid,age41 
Sb Assainar N P , Kandalath House, 
Androth Island 

121 Mohammed, age 50 
Sb Abdul Khader, Kaval Chetta House, 
Andioth Island 

122 Abu Nasii, age 36 
Sb Slddlque,Kunnashada House, 

Androth Island 

Mohammed Aboo Salih, age 37 
Sto .M.usth afa,. Arnrnelam House, 
Androth Island.. 

Koya,age37 
S/o SayeçI Mohammed, Lavanakkal House, 
Androth Island. 

Mohammed Rafeek C.P., age 38 
So Sayeed, qherikkal Puthiyapuram 
Andoth Island. 

126. age 40 
Sb .IJKjça, J.Th1utheth House, 
Ahdroth 1lan4. 

Mukbce!,âge28 
Sbo,Majeed L., Perumpalli House, 
i\ndith Island. 

Fa8heedKhJi,age33 . 
S/çi JKidv&A.; Biyyadachetta House, 
&hd6t1j Is1,ncL. 

ie 129. Mohàhid 	ook, age 31 
Sb P9okuiy Ku'nnel House, 

doth 

130. RaEmthuUah,age 31 
Sb KQyamniK.P., Bappathiyoda House, 
Andoth lslahd. 

1 3 1. Mobamiicd Kasirn, age 30 	. 
S/6NdIlakoya j,  Kennashada House, 
Androth 1s1çkI, 



S 32. Mohammed Fazal, age 38 
/o Kive Jyl.. P., Kandalath House, 

AndrotFiI1and. 
S .  

133 MoIiardmed Abfh1 Efofr TM , age 38 
Sb 4L1akoya, 	 arar4$11y Makket House, 
Ahdra Island. 

	

th 	.: 
- 	 . 

Jan1;age 5 
Sbo:Kidave, Poovadakkattu House, 
Androh Island. 

Mohammed Sale,em, age 31 
• 	S/o Hässan Kunni, Keyiyoda House, 

Androth Island. 

Koyarnma,ae47 
S/oAbo.Q Saleh.Kava1che .tta House, 
Andoih Island 

137 	dayathulla, age 38 
Sb Koyamma, Kaiachetta House, 
Andoth I'-,land 

Abdu1AzezKhan, age 41 
StQ ..Moharined, B irayammada House, 
Androth Island. 

Shai]suddin ge 32 
S. Sidq e M..,.Pazhäyakamkattu House, 
Adro 	Islid. 

140 	 age 33 
Siç ya1oya, Ammelam House, 
Andrdth Island 

i .• 	 . 

141. N1koya,ae50 
S/o AhamedP.O., Matharapura House, 
And joth Island. 

• • 142. HaizaKoyage 43 
S/p Kidave B,Aliyathara House, 

• 	Arid bth Island. 	S  

143 Mo1e1Tr\ssin,  age 28 
§b6palM1? , Ammelam House, 
Aridroth fsi.hèi 

• 	• 

	

S 	 -, 	 - 
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144 Sayced 1smaij,age 58 
Sb AlpdulIa P P, udarnkakkada House, 

ndioh Islani 

145 AmjathKhan age 28 
Sb Buniyamin', Amrhelarn House, 
Anchoth Island 

Mamrned 1qbJ, age..8 
S/o Nallakoya,. Peruthpally House, 
Androth Island. 

PoOkunni, age56 
5/0 Y6usaf1-1ji, Bappathiyoda House, 
Andioth Island 

148 Mohamid B'asheer, age 38 
Sb Kidave A, Mayarnpokkada House, 
Androh Islhd. 

149. Chiakoy 	g.36 
Sb 	unnikpy p., Thacheri House, 
Aidroth Island,: 

150 Nasecmudheei K S P , age 28 
Sb Abdul Khader T , Kaiachetta Sarommapura House, 
Andioth Island 

151 Abd Kayoon, age 41 
Si S4yed Buhi i M , Kunchali House, 

Andloth Island 

152 Liyabuiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
And bth I1a4. 

153 Kunhibi, ac 46 v.  

S/U IKader,Pe;iumpa11i 1-louse, 
Andioth IIand 

154 1Ththurnmai, ge 52 
/pKoyamakoya, Kolikkattu Naduvilkam House, 

Andioh Is1and 

155 	afiyulh, ae25 
Dbo 1-lamsa Koya, Aliyathara I-louse, 
Andioth 1s1aid 
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• 156 cethi,ao60 
Sb 	Assairi'ai,Pachana1 House, 
Anthoih Is1ard 

...............: 
........... 	

.:... 
157 Sadakkathulla, age 3 

Sb 	Buhari V K , Chettapokade House, 
Andi oth Island 	V 

1 58 I3aslmei, age 40 	, 
S/a Sayecd K , 1unrashada House, 
Androth Island. 	.. 

 Mohammed Kdraishi, age 25 
S/.oSayedMoIarnmed, Karakunnel House, 
A iidrotli 1 sländ. 	. 

 Sirj 	ag 
/o Ki•dave K., Kuñnurnpura House, • Aodroth. Island.. 

 ohabmed Ran, age 31 
S/o Harnza.Koy 	K., Pathummapura House, 
\hdroth Island... 

162 Zain1 Abd, ae 26 
S/6Nl1akoya 'K C ,Palliyat House, 
Andi oth Island 

163 AbdilJabbai, age 35 
/o Kunni Secihi, Makkett House, 

Androth 1slaid... 

164. 5 aj e.d.Mohaiièd, age 54 
S/a Kidavu, Poovadakkattu House, 
i\ndioth Island 

165 Atabi,age7 1  
Thacheri House, 

Andioth Ipd 

166 13al1cs 	ae3 
1)/a Koyamrnakoya P , Thacheri House, 
Andi oth Island 

167. Yakoob, ag;4Q, 
bo lKidavu K, Ammelarn House, 

And.roih I s!abd. 	. 



Mohammed Rafee, age 42 
Sb Koyanimakbya, Mayampokkada House, 
Androth 1s1aiid. 

Mull8koya;age47 
Sb Majeed K:, Lav.àiakkal House, 
Androth Is1aid. 

170 Pookunhi, ag 46 
S/o 1Kide Pt, AmnIatri House, 
Androth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bppathiyoda House, 
Androth Island. 

IKadeeja, age 5,1 
1)/o JKidave K., Thacheri I-louse, 
Androth 1s1bd. 

Mullabi, age4 
1T/o.Kic1ave..; Palathupura House, 
Andioth 11itid. 

Maiizoor , Aii Zyeed PP., age 25 
S/o .M ..P.tbh611ah, Purthikkatt Puthiyapuram, 
A il d 1 ~ 0' tljlslad. 

Au Abar K.jae.25. 
Sb Chcriya1oya, Kannathimada, 
Androth Island. 

M61ammd aIeem, age 33 
SboShciikoy,Kunha1i House, 
Androth Islapd 

(By Advca' k'I BGangesh) 

Versus 

1'hd Adminis&tor 
A diin istratioi of the UT of Lakshadweep 
lKavarathi 682 555 

Department d4griculture 
U1'oiLaksha'èep, Kavarathi 682 555 
reprçpt,pcj b a Director. 

lDirctoir9f anchayats 
• 	 .1. 

Applicants 



3. 

e.1iit • c5 f 
içliirn.isti ation bf the UT of Lakshadweep 

aVdIth 1 '82 555 
I 

aat 
i esented by its 

Executive O16er 

(By Adv(jcate Mi Radhakrishnan) 

17. 0A30212013. 

1. 	Jafter, age 35 
Sb. Babuj,an, Painethechetta House 
Amini island. h. 

2 	Faioocjue, age 33 
Sb Khacei, Kulandarn House 
iminisIand 

3 	Abdufla K9ya, age 50 
S/u Attäkoya, Mahka House 
Amiii.i1hd 

4. 1 	Nallakoya, age 40 
S/o Abdul 1. 	oya, Puthoya Kanniyam I-louse 
Amini Island 

5 	Alil'4'ohammd, age 47 
S/o 1  o1ianrn.d, Kombarn House 
Arnini islancl4 

6 	S1iai arudheen, rage 36 
/o Kidave, Kotechetta House 

Amini sIand 

Jbbar P.0 age 36 
S/o Cheriy:a Koya, Purakkachetta House 
Ainini Island. 

'i'ousal, age 36 
StQ 1 	 l iyahadachatta.House 
Amiiii island 

•1 
1 

9 	Muthoyag 33 
S/c Sayed Sbekoya, Marnpuram House 
Amini Island 

(By Advoèate Mi T B Gangesh) 

Respondents 

Applicants 



H 	
3r 
	

S 

Versus 

The Administrator 
Administration of the 	of Lakshadweep 
Kavarathi-682 555. 

Director of?anchayats 
Departmnt o Panchayats 
Adminitration of,  the UT of Lakshadweep 
Kavarathi-682 555. 

District Panchayat 
Arnini represented by its 
Executive Offl cer. 

4. 	\'iltage. (w .eep) Panchayat 
Amini Island represented by its 
Executive Officer. 

(By 	 Sheriff Associates) 

18 	O'\ 303/2013 

I. 	Aboobakei P ,age 41 
S/o,Kuiiliikunhi,'Pallam House 

al Kavarathi Js!d. 

2. 	Musthafa BK., age 45 
Sb Sayced, B'akakada House 
Kavarathi Is1aid 

3 	Molaiic Shafi M , age 34 
S/o 19an th?'t,.Malika House 

Abdul NàrP age 43 
S/p Chcriyakoya. K., Aynipura 1-louse 
l<avaraihi Island. 

Yaoob K.P., age 41 
S/n Kidavc U.P., Kuttipapepura House 
Kavaraffli Island. 

AlikyaK, 	I 
i1.iyani House 

Iavarathj ls1nH. 

Respondents 
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a 	
Mujeeb RehmànU.P., age 34 
Sb Alikoa C K , Uthampokakada House 
Kavai 4athi Island 

I 	
I 

8 	IhanlyaVn age43 
ot 

Sb Ukkas, Vadakkilapura 1-louse 
Kavaialhi Island 

9 	Mujeeb Rehman B, age 30 
Sb Tharigako'a, l3irejal House 
Kavarathi Islad.. 

Sajitha P., age 32 
.D/Ali Arad:arn, Poovinoda House 
1\'rati Island. 

Basheei P 1 , age 44 
Sb Mohammed Palliputa, Puthiya 111am House 
Kavaiatht Islapd 

12 	Abdul Rafeek K, age 44 
Sb Ahrned Katimrnada, Kadapuiathaba 1-louseIli
Favaiathi Island 

Sleem 	34 
Sb Mohammed C P , Athampapepura 1-louse 
Kavai athi Island 

Mohammed 14ussain P A , age 29 
S/u Khalid Hiji KP Puthiya Alikom House 
Kavatathi Island 

/ 	 I 

15 	Shajhan'f K, ge 35 
Sb F-{amz, Thu inikad House 
Kavatathi Island 

16. 	AiwaiA.P., ag: 3 9 
S/u Muiiiu, Aynepuia 
Kavaiaihi Island 

17 	Baheei S , ag 	5 
S/u I lamzath A I , Safiyabiyoda 
Kavarathi island 

18 	Ukkag 4 
Sb Aboobake4i, Melillam 
J'L1\'d1 athl/Island3 
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19 	1-Iarnzath, age 27 
	

. 

Sb Usman I-Iaji, Aynepuia 
I(avaiathi I1and 

20 	Mujeeb Rehrnan, agd 38 
Sb Hamzath A I ,Safiyabiyoda 
Kavatathi Island 

i\4anikfan K.P.,age 30. 
S/o Abdulla A,Kuttitapura 
Agatti kiancl. 	: 

11iday.athu!Ia S.M., age36 
Sb 1I.ajiiza.th, B;K., Subaida Manzil 
Kavatathi Island 

23 	Ansai PP, age 3l  
S/o Chciiya Koya K P , Pakichipura 
1àvraThits1ahd. 

Suliman K..P., age 38 
S/n Kidave UP.., Kuttipappepura 
Kavarathi Is1nd. 

Ycob;C;P., age 40. 
Sb Yousuf P , Puleenakeel House 
Kavai athi1  Island 

26 	izmuddnP , age 34 
Sb akariahy f  Kochipuia House 
1avaiathi Island 

S1en 
Sb Hamzdth V1oda House 
Kaviathi Island 

AuakoyaR,ag41 
Sb Aboobacket M 1, Birekal House 
Kavat athi Island 

29 Naushad V ge 30 
Slb Kasrniiv1C , Palliveedu House 
Kavai atli 1s1an 

30 Mohammd Iqubal K K ,age 31 
Sb Kasmi P V , Kunnarnkalarn House 
1<avaiathi Island 



•' 	

. • r 
	 ., .- . 	-.3S 

JII 

	

31 	AshikA1i CP .I l)-  

• 	Sb Au K , Chdipapada I-louse 
Kavaiathi Island 

32 Mohammed Rafi P , age 38 
.,S/b Cheiiya Koya Pallicharn, Pulipinnakad House 
Kb\'alahl island 

	

33 	PookoyaP P ,age 48 
SbBabujanM , Put1iiyaura House 
1Ki1an Islahd 

	

34 	1-1usaina1iI( P , ag 33 
S, /. p, Muhammed C , Kuttithayapwa House 
Kavaiathi Island 

	

35 	Sulaiman M.  ,age 37 
5/0 Hamzath M , Maidanoda House 
1a\'a1athl Island 

	

36 	Kaja Hussain C , age 37 
S/p Ahamnetd Kh.n T P , Chungarn House 
ravaii Is16nl 

All

I Il 	J 	•I 

	

37 	MLIJeebehrnaflTK ,age38 
S/0. Tiiiritikad House ' 
Kavai athi Island 

	

38. 	ohammed.fiK.P., age 32 
S/pSayed:Pbo'A, Kakachiyapura House 
Kavaiathi Island 

39 Mohammed Rfi B , age 33 
Sb Attakhidavé  1' P , Beeianthoda House 
Kavahi 11aid 

I i 	Jtl 11LJ I> Wft 

	

40 	
e-V-  I 

S/Quh4iPU1erikeeI House 
I _) 	h1 1lI i 	) 	I 	11 
Ka'4at1ii T'lind 

Il 	 h IHI 

	

41 	UnmrlK' age7 
S/oUd1tIfa C 	Theki1a 111am 
ka !v . ra iii  slaid: 

	

42 	ohm!TncdRaeek, a g e 37 
/o Atta Kk P',!lokaiachiyapura House 

Ja\'aiathi fsland 

Ii 



. 

	

46. 	Sharafudheóri, age 24 
Sto,Ali A., Pooynóda House 
Kavarhi Islnd 

(By Adyocae: Mi.K'. 'ftGang.esh) 

V ers U S 

he A.drniiirtor 
of the UT of Lakshadweep 

Ka\'ahi62.55. 

1eprtrnet f Agriculture 
UT of Lakhdweep 
Kavarathi-68 	55 represented by 
its 1ircçtor. 

1)irecto of Pchayats 
Dcpartme it f Janchayats 
Adpiistra'i.iOn pf the UT of Lakshadweep, 
lavái'athi-682 555. 

1)isu'it Pqhaa: 
Kaiithi rcresntcd by its 
Lxecuuve OTficdr. 

Vi I l g a 	(Dwe15) Panchayat 
Ka\arathi Tslnd, represented by its 
Fxecuti''eOfficer. 

(By Ad\ocatc: 'Mr. S .ftdakrishnan) 

	

19 	0A319/201 

	

1 . 	id. 	
'•"' ................. 

thu'nmeectta I-louse 

Applicants 

Respondents 



4t 

1 1 .:1.Siraj age 31 
S/a Abusaia, Putjiyaillam House 
Amini Island. 

K.K.Raza1<;age27 
Sb: Khaderkoya, Kunniyatarnkakkada House 
1 j.jj 

P.Ashral, age 3 
S/ó Ahamed, Pallam House 
!kniiji Island.: 

K.C.Mbosa, age 44 
S/a Attakoya,c Keelachery House 
Amini Island., 

13.Kasn111Kdyi; age 42 
S/o:Cheriyak)ya, I3alapp House 
Ahini Island. 

9 ..$tkoya, age 41 
Sb 1-Jaisakoya, Chnmthabe!li House 
AftiinL1s!aid. 

RaheeiM, age 33 
S/a Abdjl1akoya, Madam House 
Aiiiihi Island. 

PookuiThi 
5/6 T.C.Yousaf, Noormahal House 
ihuini Island. 

d i j;n kUàtjn :f the UT .. of Lakshadweep 
Kav4lathl-682 555 

App1 i ca lits 



• 

1Z 

2 	01iect6 i 01 Panchayats 
Dcpai tnicñ. of Panhayats 
Administiation of the UT of Lakshadweep, 
Kavaiathi-682 555 

Director ofEducadon 
Dii cctoi ate of Iclucation 
i\dminisu anon of the IJI of Lakshadweep 
Kavaiathi-682 555 

\'ilIag 	wee Pancha'at 
Amini Island. represented by its 
ExecutiveO•fflcer 	 . 	 Respondents 

(By Advocai.c i\4i S Radhaki ishnan) 

20. 	O.A Np. 32512013 

Mohammed Abdul Razak 
Sib. U.K. NalI,a.Koya 
Aita lada I-louse 
And rott .lslan4.. 

2. 	1/.'1oosa ... 
Iaidili1Iocie: 
Iadainath Island 

3 	1 Iam Koya B 
S/'i Abdul Kadei 
13 i r iyammada House 
Aidrott Islàhd: • 	 Applicants 

(By Ad.vocaie M. KJ3 Gangesh) 

\/ersus. 

I. 	Th AdministeatOr, 
Adminisu anon Of the Union Tet i holy 

of I akshadweep Kavaiathi —682 555 

2 	1 lie Dii eoi (Sviccs) 
Adiin isti ation of the U mon Teintoiy 
oCi akhidviec (Secietaiiat), 
Kavuatti —682 555 

3. . 1)çpartmet fEnviornrnent of Forests 
w:n io i- Tci*itdryof Lalshadweep, 
Ka\arathi H 682 555. 	 Respondents 



4-3 

By Ad.\ocae Mr: S: Rdhakrishnan) 

21. OA326/201 

Savad T.K, age 40 
S/oMohamrncdA,P., Th.irinikkadu 
Kavarathi Island. 

Aboobackei °P,P, 	e 43 
Sb I-Iàiath K.P., Pallipüra 
Kavarathi Island. 

Aboobacker P.K.., age 34 
Sb )'athahul Ia, T uleenakeel 
Ka'arathi island. 

Jehangeei' A.P., age 32 
Sb 1-lameed, .A I iapura 
Kav.aiathi Island. 

Slajan B., age 33 
Sp I.iclaye, 1adayi 
1<av a hj I sian d. 

(By AcIv 	: N4r;iK.B.Gangesh) 

S 	Versus 

The Administrator 
Admini s tration ol the U]' of Lakshadweep 
Kavarathi-682 555. 

Dirccc;r o1Paihayats 
Ppf.tJIent 1;Panchayats 
Admiiistiation of the U F of Lakshadweep, 
Kavqathi-68 

f 	ct d1Sience & Technology 
.0 mon 1cm tory of Lakshadweep 
Kavarathi-682 55 
represented by. its Director 

\'ilage (D\cp) Panchayat 
Kavarai.hi island represented by its 
.IIXCCUt1\/C Olflccr. 

(By Advoatc; Mr.S.Radhakrishnan) 

App1 i cant s 

Respondents 



22. 	)A327I20l3. 

I. 	1cilOok, age 40 
S/0 lKunhikoã, Pul i5pina1dad, 
Kavarathi 1slnd. 

2. 	Umme Irok age 8.; 
Sb \':P. K'asnH Kartho1apura, 
Kavarathi Island.. . 	. 	 Applicants 

(By Advocate: Mr.K.l.Gàngesh) 

\/ e rs us 

I . 

 

The Administrator 
Adm nistration of the UT of Lakshadweep 
Ka\'arathl-682 555. 

2 	Dii cctoi ol Panchayats 
Dcpi tmenl of Panchayats 
Administiatin of the UT of Lakshadweep, 
Kavaiath;-$2 555 

3. 	Dparthent of Environment & Forests 
Uriibn Ter°ritoi' of 1.akhadweep 
Kavarai.hi-682 555 

4. 	\/i I age (ivep) Panchayat 
kavat ath i Island i epi esented by its 
I \C.. ui v. OH ft Cl 	 Respondents 

(13)' Ad.vocaie:.Mr.S..1adhakrishnan) 
'I 

23 	è1\2SI2013 

Sai!ullaC1agc34 
/çMo4ain,00d:1aji, Chendipura, 

lclv a . r athi..;',  

2. 	Sainfl Hamecd,.P., age 39 
Sb .Aa 	P i i., P.okara Chepura 1-louse, 
K a vu ath 

3 	Mohammcd K R. agc 35 
Sb 1 Iamiathfl P , Kai utholapua House, 
k \'ai th 

4 	/\houI Kciccm P , age 41 
b0 '\loh mmcd, Pallam 1-louse, 

. 



Kavuathi 	If 

5 
1 , appadam 1-louse, 

1a'vciathi 
It 	

t  

(By Auvoate Mi B Gaigesh) 

Versus 

1. 	The Adniti•straor 
A diii in i stratioñ of the UT of Lakshadweep 
Kavàiathi-682 555. 

Applicants 

2. 	D1irecor of Panchayats• 
Departthentof Pan chayats 
Admnisti ation of the UT of Lakshadweep, 
Kivaiathi-682 555 

3 	ccioi of!ducation 
Diiectoi ate of Education, 
Admini.strätion Of the Union Territory 
(f Lakshadwëe, 1,Cavarathi-682 555 

4. 	Y111age(D.wee. Panchayat 
lKa\'alathi Island tepiesented by its 
Execiiti'e Officer. 

(By Advocate f\li S Raclhaki ishnan) 

24 	ôA3/2Oh13 

H 
I hthua BSeum  M M , age 38, 
Wo R.aum Razeed, Madeena Manzil, Kiltan 
Supeivisoi, dpii fwisting Centic Kiltan 
Dish ict Paichayat, Kiltan 

2 	"hahul Hameed P K , age 50, 
/o Sayed Kya  P S , Thottathakkaia 

Stoic lKccpei Curn CIci k 
C ou I wisting Centie Kiltan 
l?isti ict Ianchayat, Ki Itan 

3 	T K 	zeenudhecn, age 33, 
S/a Syd Abdil1a Koya, 
1< undarnku!am, Kiltan 
!'Iclpei, Co1 Fviisting Centie Kiltan 
Disti ict Pcinchayat, Kiltan 

Re sp•o iid en ts 

Applicants 



(By Advocate Mr VMohanáh) 

I 	
Versus 

1 hc Administiator 
Administi ation of the UT of Lakshadweep 
Kavarathi-682 555 

2 	Dilectoil of Pnchayats 
I)epaitneitf Panchayats 
Administration of the UT of Lakshadweep, 
Kavaiathi-682 555 

3. 	The Chief Executive Officer 
I)istrict PanhaS'at Unit 
Ki itan, Union Territory 
o[Lakshadweep-682 557 

(By Adçate: Mr.$Jadhakrishnan) 

25 0A331/2013 

F-Iussayi K C , age 34 
S/p Sayeed Mohammad A M 
Kattiyamchatta (I-louse), Agatti Island 
U F of Lakshadweep 
Woking as cas4a1 labouier in the Department of 
Science & Technology, Agatti, Lakshadweep 

2 	llydei P 
S/oSyedBbhari 1-laji U. 
Pokkuhappada (1-l0use), Agatti Island 
U F of 1 akshadweep 
WoikIngIs ) casua1 labouier in the Department of 
Sc ieic 	Tehnology, Agatti, Lakshadweep 

1)11 

3 	AlTlAe,bai 1K J3 age 39 
01 Harn 7a C 1 1-I 

Kunnbiyqli House, Chetlat Island 
)T of I akshav'eep 

Woiking a csual labourer in the Department of 
Scihce &Tholdgy,'Agatti, Lakshadweep. 

4 	Nazmal BaiktI K , age 27 
Sb 	ccdikoya 
Kwiyathiyoda (I-lose), Chetlat Island 
JT oftakshadêep 

1J Il 	 a 

W.a casuaj labourer in the Department of 
Science& T ecno1bgy, 

S 

Respondents 



I Applicants 

(By Al 
	 Sr. & Ms.Daisy I.Daniel) 

I 	
\fersus 

The Administiatot 
JT fLakshdieep, Kavarathi-682 555. 

Chairperson 
Village (Dwép) Panchayat, Agatti-682 557. 

Chairperson 
\/illage (Dweep) Panchayath, Chetlat Island-682 554 

TheJioiSpip.tiflc Officer 
Depaitrnent di Science & Technology 
CheUa-682 554 

	

5 	The JunioiScientific Officei 
I)epairnent of L5clence & Technology 
Atti-6g2 5.7. 

	

6. 	i)irectpr of Panchayath 
Detmen dfPanchayath 
lKavarathi-682 555. 

(By Achocatè: Mr.S.Radhakrishnan for R1,4,5 & 6) 

26. bA3'2QL3 1 
I 

I 

	

1 . 	i 9 riis 
S).1ya1unhi 
Siiianivapura,Kiltan 
Làkshadwep 

K.Aihar 
So.Siyed I3Ll1)ar1 
TKii'iyàth i vodu ,Ki itan 

AAhand 

\limauia, Ii'1tan 

(By Advcat.: Mi. R Hariraj) 

Versus 

Re s p0 n cl en ts 

A p p1 i ca nts 



4; 	Dirccir, 
Services, 
UI of Lakhadwecp, Kavaiatti 	 Respondents 

(13)' Advb•áte: Mr.Radhakrishnan). 

27 	OA34412013 

I. 	Kassim A 
S/o.AttiIKoya IP 
kIiyathara I-louse, Andrott 

2. 	Ja1a1iddin N 
/o At ta kay aL,. N. P 

Nc1ngurnmad'i House, Andiott 

3 	Mohammed I lassan C E 
S/oKtnhikoySVP 
I:cIayakka1; 1-Ec use, Andrott 

Mohammed lkafeek C.K 
SJoKoyaK.0 
Cheriya Kakkanal House, Andrott 

Mohammed-Kamaluddin M.K 
Sb Shihabuddin Pookoya Thangal 
Mayarikakkada lidouse, Andi Ott 

6 	Mhqmmed I3asheei C 
S/u Pookoya 

akk I da'.'al House, Audi ott 

7 	iN(oj ul I -Iasan A 
5/0 Na11aya1oya U K 
Analada louse Andioti. 



18 

(By 

I I' 	 4'3 

Mui shida Begum C N 
DIo Late Shainsuddin Thangal 
Chemayath 1't1akath, Ahdiott 

Ii 

Advocate Mi K 3 Gangsh) 

v'eisus 

I he Administi ala! 	Y 
Adniinisti ation of the Union Tei ritol y 
of Lakshadwcep, Kavaratti - 682 555 

Director ofPacayats 
Dëpa:tnient oPanchayats 
Administi ation of the Union Territory 
"or Lakshacjwep; Kavaratti - 682 555 

Applicants 

El 

6 

J) .cpartment of EIectriciy 
Un ion leititO,r' of Lakshadweep 
:Kavarathi': 6:82555 

Village (Dwep) Panchayat 
Andi ott lslard iepiesentd by its 
Lxecutive Ofcai - 682 552 

Advocate Mi Radhaki ishnan) 

OA 345/20113 

Ayshomma C 
1)/a 1-lamsa, 1lchtta House, Agathi 

I:3e'e,.fathumiii IP
,
. V' 

DIo Ksmi Koyc'i, Puthan\'Led House, Agathi 

KadecjuP K 
1)/o Koya I 1sn, Ptii$ad House, Agathi 

I 	 I 	' 
Abth1 MuhaIf 

 

M. K 
S/a Attakoy, Mayamkakada House, Agathi 

i\bdul Shukdoi 
S/O,1.at 1Js ;f' 
Melaillam I-louse, Agathi 

S/a Aboobackei Koya V K 
Makkashikala4a House, Agathi 

ManOO1 i 

(By 

9.43 

Respondents 



. 

8 

9 

10. 	NazerK 
S/o.Kidave 	: 
K.unnikaffiiyapaa I-louse,. Agathi 

II, 	Shovkatha1i. M 
SIo.Ummer 3 
i'v'1akayach6da 	j-\gathi 

SaecI Mbhamthed 1 
S/oPopkoya B 
Kceiait i-louse, Agathi 

NaseeP 
S/o.Muthali I K 
Pathada 1-louse, Agathi 

Aboobacker N.M 
S/o.Abdul Rahman F 

afica N4anzil, Agathi 

kbdul a1am,T.P 
S/bChriaToya C.P 
.l 1iti 	11 1am, Agathi 

AIikoy1.1K 
S/6,v1ohiiiid Koya 
lKakk.ada l-loue, Agathi 

AzharC 
SIo.Mohaiimed Koya T. P 
Chal1a1çlad 1-Ihuse, Agathi 

j\bodbackèr [K 
S/..Syecl :loya T.P, 
1Kaiithakapadi House, Agathi 

Savad1K. 
SI.Lae 1a1radHaji 1K 



• 	•,,,. 	 . 	. 

Kulabnoda 11oc, Agathi 

20 Syecl Mo' a1uçpel 
Sb 	Abdulla P 
Niiaiiyaihoda11ousc, Agathi 

21. Niluhammcd Koya B 
S/o.K oy 	. 

iiyathabiyoda I-louse, Agathi 

22, Naleesa M.K 
D/O.Abdulla lKoya K 
MoothamkakkadalIousc, Agathi 

23. Koy P 
SboiJnhi1oya.. 	. 

Portdinoda 1 louse, Agahi 

24 Kasmlko) ct K I 
Q,op.ElckllKo.ya 

IKamalma1mivoda Puthiya 111am Agathi 

25. Aboobackei U.P.  
./p....Mha:mmed 
U ppathoda 1-louse, Agath i 

26 1cdaiudheen V 
Io Koyasafl' 

V4ida lvi m711, Agathi 

27 kamiunsa 3 P 
D/o Mohammed S.  
13pathiyoda House, Agathi 

 11u.hbi. M 
DIO.AHalc.oy 	. 	. 	•. . 	 . 

Mait iyam Scviyoda 1-louse, Agathi 

 J.[fi: 	H 
Sio Saycd Buhati I P 
i\liyapappada 1 louse, Agathi 

30 
k t 	 i 

1 ah6 	idIen M P 
t/d 	P 
\4anul am House Agathi 

31 adik P 
S10 Muihukoya K 
Chei iyapappda I louse, Agathi 



. 

Naseer T.P 
S/o. ;MuthaI1i 
1 hekLu Puihiya 111am, Agath 

Ubaid U 
S/o.k!amia U 
Ummncrodachcta I-louse, Agathi 

Syed Mohahmed K.T 
SIo.A boo SalaF 
(,aIanthithi,yóda I-louse, Agathi 

Maham&d PP 
S/d.Sed Mohanmed 
1?dthiy.ajndarath I-louse, Agathi 

Abdul1aI3 
S./b.FathahLlla 
Byashabiyoda 1-louse, Agathi 

1 lajaromma T.P 
1)/o.Abdul kaderko.ya P.0 
1 heLL u Puthiyai I lam, Agathi 

s'er 	V 
1)/o Khalid 1  13 	

Agathi 

V 
S/p.Sy.ed Au K 
13iyashabi'ocia I-louse, Agathi 

Mari'iami [ 
L/o.U6ifl1er C 
l3athathod'ciFlobsc, Agathi 



I 
44. Rciini 

I)/o 'Sayd Abdl Rahman 
Phachiy 	 se, AgatFi 

ii 
45. SakkariyI®1 

/o11rnaKP 

46, Cedydkoya J 	, 

te Atmkya 
K6odam l-ous, Agathi 

47, Showkthali 
S/pL a t e  Attakoya 

ailaniyod 	H a 	ouse, Agathi 

48. 	Nisarn.udhcér \'.K 
S/o.11amza CK (Lae) 

dakKeçla1;!iarn, Agathi 

49 Cheriya Kbya A K 

A1aKnnmmada House 
Agathi 

MQirdAli C;P 
o.KaiiJ<'a A 
h.chalakapdà I-louse, Agathi 

K 
SioYciusf . 
Ktinnumpiam House, Agathi 

(By Ac c4dj4i K I3 Gangesh) 

I 	Versus 
It ) 	I 	 iI 

I . 	Ih]rhinistrth'ôr 
Adq-iinisttauon of the Union Territory 
of L akshadvep, Kavaratti — 682 555 

2. 
.Unon Te ritoi Of Lakshadweep, Kavarathi 
Repi e.nicd by'its Director - 682 555 

3 	Diie.oi ol 1nhayats 
I)pihci of Pachayats 
Ac1ministtion q the Uiiion Territory 
o1 Lkthcvep 1Kavaratti - 682 555 

Applicants 



4. 	Villa 	(D);Panchyat 
Agatu Islaid r4resente1 by its 

g2 f.5 54 

(By Ad'oeate 	 S Idhak!ishran) 

29. 0A346/2013 

Umiier FarookShafi 
S/o.Aboosala 
Malikakal HOuse, Arnihii 

l.A Saycdal(  
S/o.Hamzakôya 
Pithiya Ashabda House, Arnini 

aahth Béain 
DI.o AhalDèd, 	Malikaka! House, Amini 

Aharnedkoya 
SIo.Koyakidvu, Surarnbi House, Amini 

S. 	liyabiP.C. 
l)/o,Anthuko)a Palliyachetta House, Amini 

I3eebi MIJ 

pIF1amsa 1a1 1 ipura 1-louse, Kavaratti 

ikd' ; P 
/C ttakoya,LVadakk11apura, 

Ka'araUi 

(By Advocaie: M'.jK.l3 Gangesh) 

.Veius 

1he ictminkrator 
diiiruslra,tion 0 1 the Union Territory 

of LàkhdVecp, Kvaratti —682 555 
• 	'I 

1 	: 

I5ect 	ôf.J?a.nchay'ats: 
)epi tj'nit of Panchayats 
d1tiöi'ofthè Union Territory 

I khad'Jeep, Kavaratti - 682 555 

Respondents 

App! icants 



I 	 II 

Ii 	r 

t Ij 	
Al F 

Li 	l 	
1 	 A 

Rk 
( Ih I  

i1dweep 
dt'Director of Education - 682 555 

I 

4 	Ji11age (Dwee) Panchyat 
Arnini Island tpresentd by its 
Fxcutive Officer - 682 553 

5 	\?iIlage (Dweep) Panchayat 
Kavarattl [sl?nd repiesented by its 
Execuliye OIficei —682 555 

(By Advoct 	i S adhakrishnan) 

30 Ok347/2oI 

$uhaiabi P 
DIo Kunhikunhi 
PJl.i:charn Flise, Kavaratti Island 

2 	Mahainoot M 
I)iô Ham7ath 
Molakepura Holuse, Kavaratti Island 

3 	 I 

4 	Kniuna j V 
DIo Mna1' 
Puthiyavedu, Kavaratti Island 

5 	Saiomma 1K P 
t)Io Ibiah'irnkuty 
leelakoch icthiyapurarn 
Kvaratti Tsladd 

6 
1., 

ái ani Island 

7. 
bd Cliert'akoya 

vappada House, KavaFattl Island 

8 	Bee.biAynepura 
po Abthirahiman 
Aynepura house, Kavaratti Island 

Respondents 



4s 	 ... 
3ç 	I 

4 	 . 	 I .. 56 H1. 

i 

9. 
4I 	4 

Rárnath 
D/oAIi 
Baliyali Flouse Iavaiai Island 

10 'SadihathVM 
1)Io Valiya Abduiahiman 
VadaldKumelacHadarn, Kavaratti Island 

11 Rhiyambec F P 
I)Yo Ahammed K P 
Tottathapuia, Kavaratti Island 

 Befathumiiia B 
DIo Aboobackei 
BeerarhthbdáKaVai'atti island 

 Rahmath BeegunmP.P 
I)/6.Attal K.P. 
Pochaiachepuia, Kavaratti Island 

 I'/laijanath 

pepura, Kavaratti Island 

(By 
I  

Adte'I41 1< B Gangesh) 

Veisus 
• .• 

:: 

The Administratoi 
Administiatidn of the Union Teiiitoiy 
of L akshadweep, Kavaratti - 682 555 

2 Diicctoi (Seivices)' 
Adrn inisti ation of the Union Territory 
of I akshadwéep (Secretariat) 
1(aa1aW ?,— 	2555 

1 	 ; 

3 Didctpi of Irklustiies 
Urion Icr1 itory of Lakshadweep 
Kavaiathi iepesented by the 
Directoi of Ipdustiies 

(By Advocate Mr S Radhakrishnan) 

. 

Applicants 

Respondents 



. 	
II 

31 	OA3812013 

1 	Kuni N 
/o Sheik 

Noorumchett House, Amini 

2. 	Attaoya 	: 
Sto.Muthukoya.. 
Srarnbi l -  Iois, Amini' 

3. 	Anwar Hussain 
1)/a. Essa 
Koti.äpura Huse, Amihi,. 

4 	.Sajitha Beegi4m 
./o,S.aeedbduIla Kpya 
J3eli F-1oue, Amini 

1dathb 	. . 
O/o,$hai.koy 
Monakkal!achetta 1-louse, Amini 

F1'as'sainar 
S/a .:M o h am  
Alim6­i&hett4:House, Arnini 

7 	KCNs 
S/a ama 
Kulvadachetta House, Amini 

(ByAdvo'cater 1B Gangesh) 

I 	Vetsus 

I. 	The Admiñis:trtor 
rni.nisttibn of the Union Territory 

sf.' Lakshadweep, Kavaratti - 682 555 

2. 	iio Pthichayat.s 
I1kt oIT:Panchayats 
Aminitiatibri of the Union Territory 
•1Wçep.. 

555 

3 	'Iepa'tmentof 	ucation 
U i i 	T.errit3iy öfiakhadweep 
Kavararhi represented by 
I)irector of.Edacation T 682 555 

Applicants 



' 

1 ti 

ji 
:. 

Vil1ge 
Arnirn Isla 	eisntd by its 

-82554 Respondents 

(By Advoèate Mr 	Jadhakrhnan) 

32 	0A350/2013 

Mohammed li9san 
Sb Abdu Kadar 
Mohapurakkad House, Adrott 

2 	Abdul Hassan 
$bo.Attakoya' 
Kaithatt House, Andrott 

.SayedMoha.ñied. 
Sbo!Aboosala.. 
:Kar.chetta Hbue., Andrott 

Mohammed Hussain 
Sb Mohammed 
Iappathiyodá House, Andrott 

5 	iijuddeen 	I  
Sooyalnrha I.oya 

Andrott Applicants 

(By Adyocte Mr K B Gangesh) 

I 	Versus 

1 	1 he Adrninidçatoi 
tration of the Union Tetory Adminis 	 rn 

of Lakshaweep, Kavatatti —682 555 

2 	Director of Pnchayats 
Jepaftp- ent di' Panchaats 

1uii tftioi of the Union Terntory 

5 5 

3 	District Pnc}yat 
Kavaratti reprened by its Chief Executive Officer-682 555 

4 	Village (Dweep) Pánchayat 
Andrott Island represented by its 
Eçecutive Qffic1er - 682 554 Respondents 

(By Advoca 	Mr S 	dhakrLshnan) 



 

4. 	Yousaf 
Siq..Pook@ya 
luthiya Eddi.yakkal 1-louse, Amini. 

(By AdvO(cate: Mr.K.B Gangeh) 

Versus 

1 	1heAcminisüatoi 
Adtiiinistiâtion of 	 rn the Union Tetory 
bhadèep, Kavaratti - 682 555 

2. 	Diecto of Payat ànch 	s 
Department o.f Panchayats 
1diiriistraticn of the Union Territory 

fLakshadviecp 
''.äratti - 62 555 

3 	ÔepartmentoWornen & Child Development 
Un on 1 eii itory of Lakshadweep 
KaVàràthi ., 
Represent9d ly its Director 682 555 

4 	Vtllag (Dwe) Panchayat 
by its 

E. xe 
Aidrbtt Island ; tCprsented 

cUtive Officer —682 554 

5. 	Village (Dwçep) Pancayat 
Arnini Island iepiesented by its 

682553 
C 	i 

(By AdvOcate Ir 'Radhakrtshnan) 

34 	)52)2OL3 
• 	.;r 	. 	•• 	• 

7 	
r 

App! icants 

Respondents 



r 

. 

MôharnmdRizKh& 
iS. 	 . 

SIo.:lInht 

 
11 SbSayeed y16rne'dtKoya 

?Adi.ott 

Mansoor Au :  

Sbo.Muthikoy 	I  
Pentamve1ipuraHose Andrott 

Mohammed Fdisal 
S/o.Siddeeque 
Makket Housèi Andrott. 

(By A d Vo' :c a't N4 r 'A Gangeh) 

, 	...... 

Versus 

The Adrniistrtr 
Adrniriistratioji of the Union Territory .  
olLakshadweep, Kavaratti —682 555 

)epartrnei dAnima1 Husbandry 
of Lakshadweep, Kavarathi 

Rcpieseiited by its Director— 682 555 

3 	fireo'p anchaats 
O!dWhMt'-"bf Pnhayats 

the Union Territory 
fLakha1d\êep 

Kvar.thi 682555 

4.Ti11age (Dwëp) Pnchayat 
n.drbt.tIsarid.represened by its 

Ecutvepfficer-682 554 

(By Adoct: Mr.S'Radhkrshnan) 

35. QA35/Oi;*. 
iS 	 i 	 2 

1 	 1 	I 
i l  

f6Ktda 	.i 

Jamika1d<ada Mous, Agatti 
1 	:.. 	•. 	 : 

1 ,  

Applicants 

Respondents 



2 	1KM1iko6r 
Sb Ck1ciodab1an&ed 
Kee Muiipdr 	&gatti 

3 	'TPAhjiad 
Sb M '{ousuf 
Thekkputhiya Veedu, Agatti 

KP.HOmakbà• 
SIo.Ab'oobcker 
Kamälmalmi;yoda Puthiya 111am House, Agatti. 

K.Showkathali 
S/oSydubukhari 
Kondinoda House, Agatti 

6 	B harafudheen 
$b Ummei Ella 
I36eyakuttiy6da House, Agatti 

7. 	V.k.Mohàhind Mükthàr 
S/q.AbdulI. Koya 
Vadakk Kunninarnel House, Agatti 

8 	Abdul Rahiman 
Si.Iqi 
1;1Ia I-1cuse, Agatti 	 Applicants 

(By Advcat 	)Fi: 1  B Gangesh) 

Versus 

I 	jheAdmnitrator 
Administration of the Union Territory 
of I. akshadwep, Kavaratti - 682 555 

2 	Department f Animal Husbandry 
Ynio:i) I ci itorx  of Lakshadweep, Kavarathi 
Rei çsented y' its I)ii ector - 682 555 
L 

3 	ecqi of Pichayats 
Dpitrirjt of Panchayats 
Adrnintstin of the tJ1iion Territory 
of Lakshadcep 
Kavaratti - 682 555 

4 	Village (I)wde13 Panchyat 
Agatti Island repiesentd by its 

t Execuive OffIcFr - 68 553 	 Respondents 



n 
(By 

36. 

(By 

1 he Administiator, 
Administiatiori of the Union Territory 
of Lakshadv'eep,Kavarathi —682 555. 

The Dfector (Services) 
Administiation of the Union Terntory 
o1 L:akshadwe 	(Secretriat), 
Kavatatti - 682555 

Dcpartrncn ci Agricu1tue 
t-ifii6fil Teiiito of Lakshadweep, 
Kavatathi- (2 555. 
Represented by is Direcor. 

(By AdvoiMr. S. Radhakrshnan) 

37. 0A35512613. 

°Muthkoya 
S/o.Shàiko'a 
Kakkana! 1 Ibuse Andrott 

S 

/Ii&sinai 
'Ndu?mad I-idue, Adiott 

(By 

• 	•..: 	Verstis 

	

. 	fte Adrnisra.cir 
Adminis1rtion of the Union Territory 
d i'Lakhadweeç; Kavaratti - 682 555 

• 	•••' 	•• 	I 	 • 

Respondents 

Applicants 



3 Iitof Frt, Shippirg & Aviation 
Umon erritoi y of Lakshadweep, Kavarathi-682 555 

Village (Dweep) Panchayat 
Andrott.Island. represented by its 
Executive Officer— 682 554 

(By Ad.o.catc: Mr.S Radhakiishnan  ) 

38. 	0A356/2013,. 

1-lajarommabi 
D/o.Koya Kiqave M 
T11thiapadaF46use, Kalpeni 

l,K. C.heriykOya 
SI MQhai11xied Koya Haj i 
M.atrnikkakad Hoise, Kalpeni 

(By Advocate: MrK;B Gangesh) 

Versus 

I. 	'['he Adminitràtor 
Adr.rI,sttjdn of the 1Jtion Territory 
pj,aksh\'ceP Kvaratti - 682 555 

2 	Djicto ofPnchayat 
I)eptrhnt di Panchayats 
Adinit1 ation of the Union Territory 

c' 
KaYitti H62L55 

Vil'l, ({)we) Pánchayat 
Kalpeni Island çepresented by its 
ExcutiveOfflcer - 682 552 

(By A4yocae Mi Radhakrishnan) 

39 	bA357120i3 	I  

AKAbdulSalan / 
I'iy.k,O)a 

.ilI 	
ii 	I 	I I  

I II  

Respondents 

Applicants 

Respondents 



 

 

 

 

 

 

 

 

 

 

 

 

H .. 	. 
Alikakada 1-iôue, Kalpeni 

1- 4 

I 

1aFidiiin:, IA1pbii' 

P Sakeei Huss9 1 r 
Sb Mohammed Koya 
lchiäth t-ioe °, IKa1éni 

Abdul .Latheef.• 
Sbo.PaIIath Kuthi Koya 
Nenernpappad.aj-louse,: Kalpeni 

Auakoya 	 I  
bo Kasmi Kpya 

KunhipuvalddHouse, Kalpeni 

AbduiNaser 
S/olmu U Koya 
Maim ikakada 1-'6use, Kaipeni 

M.K. Khalee. 
Sto..Harnza K:o.yd 
Malmikakaçla House, Kaipeni 

Mohammd 1aser 
5/o Mphammed Koya 
Peechfyti Fouse, Kalpeni 

ID SIai Koya 
tytammei House Kalpeni 

Cheriya Koya 
e Sb...Ahd' 

Ncdyarn I louse, Kalpeni 

Mohammed Koya 
So Kunhi Koyd 
Chciyapumakad -louse, Kalpeni 

'1 

ScYjyrnn1 al 
Kaki?da' Iuse Kalpeni 

kaikdya 
o Kunh Koya 

tvlatt,n lkadanl1a1 House, Kalpeni 

. 



F' 

y 	ii 	I 

	

(I 	 65 
U 

14 	1iulLaWie 	i 	r 
V 

Sayd MdhaTnned  oya 
House, Kalpeni 

15 	Abclulllakeern 
Sb Chet iya Koya 
Me1chedarn JIouse, Ka1peni 

16 	Hajirommabi 
DIo Kasmi Koya 
Akkara House, Kalpeni 

17 	Huthairth 
Dbo Abbas 
Arakalar Hoüe, Kalpeni 

18 	Rasheed 
Sb Koyamma 
N1anjiyenarn House, Kalpeni 

19 	Abdul Gafoo 
Sb Kasmi (oya 
Kadapuiathaillarn House, Kalpeni 

20 MQIoya 
S 	o1coy 

46I6tii Hotuse, Kalpeni 

21 	i 	Sariya 
[)fo Moosa K C 
Puthiyapura House, Kalpeni 

(By Advocate Mr K E3 Gangesh) 

I 	 Veisus 

1h Administitor 
I\dministiatioi of the 1Jnion Territory 
dflakh4dweep, Kavarathi - 682 555 

t 
4I•c 	

' 

2 	bament of tAgi iculture 
Urkn iFeIritoI  of Lakshadweep, Kavarathi 
Representt1 by its Director 

3 	Directoi of Panchayats 
[)eparlment ? Panchayats 
Adiitratib.ri f the Union Territory 
of Lakshad weep, Kavaratti 

Applicants 



66 

4 	Village (D\veëp) Pahchiat 
p 6 ent..Y its 

(By Advocate Mr S kdhakh$hnai 

40. O.A358I20t3 

AbdulLthef. 
Keela Vill.ttdrn, Arnni island: 
Lakshadveep. 

(By Ms.Shahna Kai'thikeyan) 

:1 	yersus 

Village (I)weep) Panchyath 
Amni Island 
Represertd by the Chir Person 
Pin-682 552 

2 	Secretary 
Department of Panchayath, Kavarathi 

3,  Director 
Emp loyrnent and Training 
Uhin.... 'ertbr.Of Lakshadweep 

	

Kaarathi 	•. 1 

(By Ad1vocate Mr S Radhaki ishnan for R 2&3) 

41 	OA/2QJ 

MuthuJoya 	I 

Mampui am House 
Amini.i.lafld;LakhadWeeP 

(By Advocate Ms Shahna Karthikeyan) 

VQ,rsus.  

V.ag.(DwepPanchayath 
Amni island 

eresented by the Chair Person 
Pin -I682 S 52 

Il 	 I, 

2 	Se'crthry 	I  
bprtment of Panchayath 
1Kavarathi —682 555 

Respondents 

Applicant 

Respondents 

Applicant 



'7 

4 	 I  

3 	 I  

tJnoñerriti of Laks1adweep 
AV. 

 

(By Advocate Mr S Radhakii shnan for R 2&3) 

42 0A362/20131 . 

Rabeehatu.1la B.P.agd 3 .5 
Sb. MohmmedI(pyaT.N., 
Labourer,: Kiltan; Residing at \a1i'apura House, 
Kiltn. Island. 	. •. 

(By Advocate Sii P V Mohapan) 

Versus 

1. 
Uôf.aks.1'a.eep, 
Kâvàrátti-682 5:55, 
Elecpical I)ivision, Kavarathy.  

2 	.I)irect.br oIPich.ayat, 
Dcparrnent ol Panchayat, 
Adriiistialion f UT of Lakshadweep, 

'1 

3. 	TFEecutve bfficei, 
fltagc Dwep Panchayat, Kiltan-682 557 

(By Advocate Sri 5 adhaksishnan) 

43. OW 363/2013 

Yaser Arafath M V, aged 28 years, 

Respondents 

Applicant 

Respondents 

Directoi of Panchayat, 

.. 	••i• 	i i. ,' 

r, Animal 
s,ng at Moulana Veed, 

hanan) 

Versus 

Sb. 
I-I us 
Eda 

(By 

 

 

App! icant 



I Department Panchayat, 
Adimn istratrnn df UT f Lakshadweep, 
Kavaratti-6855 

3 	he VeterinarAssistn'Surgeon, 
Office of the Vter1nary Assistant Surgeon, 
(i\nimal Husbandry Unit), 
Kiltan\Island,14kshadwep-682 557 

4 	h Chairperson, Villag Dweep Panchayat, 
IKiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul Qubish, S/O. Sainu' Abid P , aged 27 years, 
Malikakal,.Kiltan,.UX. ôfLkshadweep, working as 
Casual Labouiei, (Live Stock 'Inspectors Trained Labour), 
Animal l-Iushandiy Department, U.T.of Lakshadweep, 
Kavarathi 	I 	 Applicant 

(By Advopat9 VIr, Daisy I Daniel) 

I 
Versus 

I he Administrator, 
Union Fei ritory of LakThadweep. 
Kvarathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	Duect.r of Anrnal Hus1andry, 
U I ofi Lakshadweep, 1avarathi - 682 555 

4.. 	ofarcha))athj Lepartment of Panchayath, 
Kavaiathi r-Y682 55 	F 	 Respondents 

[By Advate Sti S adakiishnan (Ri, 3 & 4)] 

45 	OANo 366/2613 	
I 

Mohammed Kasim 
Sb Sa,'eed 
IKannipia House 
Andtott 

2 	Mhanrned I lussain K C 
I,  



Applicants 

The Administrator, 
Adrn inistratipn of the Union Territory 
oF Lakshadweep, Kavarathi - 682 555. 

The I)iredtor oI Panchayats 
Department p1 Panchayats 
Adrninistrat6ri f the Union Territory 
ifla,kshadweep, Kavaratti - 682 555. 

1 akhadwcep 1)evelopment Corporation Ltd., 
Port Control Tower Añdrott - 682 554 
Represented y its 6ffce r in charge. 

Directorate of Art & Culture 
AdministratiOn of the Union Territory 
of Lakshadwëep Kavaratti - 682 555. 
Represented by! its Director. 

Direcf3rofA,ri.u!ture 
Iepãrtrrênt 61 Agriculture 
AdmrnL uon of the lJnion Territory 
Of Làkhad wep, 1àvárani - 682 555. 

\tiIl gë(t)Wee i) Parichayat 
AndrOt Islaiidepreented by its 
iecutive dffi'cër— 682 554. 	 Respondents 

(By AdvocatëMr. S. 'Radhakrishnan) 

46. 0A368/2013 

1. 	NaJlakhygpd 37  ycars, Sb. Pookunni A., 
Puthiy Futapokda House, Andrott 

2 	ed Maii, ed 1 years, Sb Sheikoya Thangal, 
nietHo:usc1 . .Adroft. 

All 



3 	Saied M9hrnd,Shihbudheen Thangal, aged 28 years, 
S/6 0 S. 	kAhdeth House, Andrott 

4 	 thai ,A aged 23 years, 
; House, Andrott. 

5 	Mohartmed S&irn, ge44 years, S/o. Kidave A, 
Panchanal -lo use, A I 	ndrott 

(hair, ged 32 years, $/o. Muthu, 
Puleenakeel HOe, Kavaratti. 

Abdulbari, aged 34'ear, Sb. Hamza Koy, 
Monak1kal House, Arnini 

••. 	. 	.. 
8 	Sayed Koya, aged 44 years, Sb Pookoya, 

Meelacheri House, Arnini 	 Applicants 

(By Advocate Sri K B 1  Gngsh) 

1 	Versus 

I he Adminisliatot, 
Adrninisti at ion of the Uiion Terntory of Lakshadweep, 
Ka.'artti-682 , 55.: 

2 	D1ireco fPanchayats 
Iepar&nent 61 anchaats, 

rniptation of the Union Territory of Lakshadweep, 
avi T 62 555 

3 	I)eáitiient of Agricu lttre, Union Territory of Lakshadweep, 
Kavar4thl, Reprçsented by its Director - 682 555 

4 	Village (Dv)dep) PancFayat, Andrott Island, 
rpreented by its Executive Officer - 682 554 

5 	Villagc (DwIeep)?Pnckayat, 

Kavaratti Island, iepres'ented by its 
Lxecutive dfficer - 682 555 

6 	iIl. ge(Dweepfanclayat, 
I 	 . 	 L 	I 

mIL1IaId, rreseied by its 
Respondents 

(By Ad'oce Sri S 1adhakrishnan) at  

04369/2013' 
p 

;..:.. 	 .. 	 .:. 



. 	 11 

1 	Su1feekei dged 42 years S(o Sayed Mohammed, 
yapb 0oüe, A:ditt. 

2. 	 aged 44 •ears, Sayed Ismail, 
Kerakkada House, Andiott 

3 	Mçhammed Hussain, aged 48 years, S/o. Nalla Koya, 
Pallippuia house, Andrcth 

4 	Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthi.yath 14 useç A. ndrctt. 

5 	Che iyakoya, aged 32years, S/o. Nallakoya, 
Perumpally House, Andrott 

6 	Noorul Ameen, aged 36 years, S/o. Shaikoya, 
Pandath PutFuya Pura House, Andrott 

1-läinzako'a, ad 52 yrs, Sb. Koya Kidave, 
Chekkaiakkad House, Andrott 

Mo. harmed Kas-im ag&d 37 years, Sb. Ahammed, 
Aynada Chefla House, Andrott 

9 	aima, aged 33 , yeas S/O. Nalla Koya, 
nanj1iaUa Hous, Andrott 

10. Moaied,Hussaw,ged 30 years, Sb. Pookoya, 
Pattakal ,Ktt Houses, Andrott 

11 	Mohammed Isiin A , aged 39 years, Sb Yousuf, 
Ammelarn House, Andrott 

12 	Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunne1 I louse, Andrott 

13 	i3ahee, aged 41  years, bo Koyamma A, 
Paiidaiith Hou, Aiidott 

14 	iLl 
	aged 34 years, S/o. Thang Koya, 

k1 .ohery I Fhattam, Pokkad House, Andrott 

Sad Iiihabpdhin, acd 32 years, S/o. Koyamma Koya, 
Shai kiunte Veetftl Padipura, Andrott 

........... Moham med Rizwan Au.  , aged 27 years, S/o. Kunhiseethi Koya, 
Puthammadam h11 ouse , Andrott 



72. 

17. 	oudabi K.C.P.,. àgcd 29years, DIo. Attakoya, 
K9diThattu, 	iap 	House, Andrott. 

Mohanmed Kasim,443 years, Sb. Sayed Mohammed, 
Pappet House, And i:Ottv 

Kareem aged 8 years;bo. Koyammakoya, 
Al iyathava Hous, Aindtt.' 

	
Applicants 

(By Advocàté: Sri KB. Gangeh) 

Versus 

The Adrnini.trator, 
Admin)stratibii f the t.nion Territory of Lakshadweep, 
Kaaràtti-682 5 5. 

2 	bire'ctor ofPançhayats, 
[)cpai trnent of Panchayats, 
Administi ation of the Union Territory of Lakshadweep, 

3.. 

(By 

48. 

 

 

 

 

 

 

•Kav. ..ä'tti —682 555. 

Viii age (Dweep) Panchayat, Andrott Island, 
repdstnteLd by its Eecutive Officer - 682 554 

Ad\,ocate: Sri S. Radhakrishnan) 

0A370/2013 

Aboobaker áed 35 years, Sb. Ukkas, 
KhibiyodHiuse, K.avaratti. 

Muthala, agd1 36 yeais, S/o. Hamzath, 
1J1hkancipuijlouse, Ka\'aratti 

I 	 I 

1ai ook agçi 
l7 
 yeas S/o. Koyamma, 

Ciçijyth9{a -1ouse, Kavaratti 

	

:. 	. 

,Shapieena, ed 30 years, Dbo Khamar Khan, 
SaiiiahiyodaI1qüe, Kävaratti. 

Ayhabi, ag16 years, D/o. Hamzath, 
1eeIakochaura HOjs, Kavaratti. 

haiiibëna,àa 36yeàrs, Dbo. Ibnu Maja, 
Valiyali Hous, .K.avaratti 

M0on1'14th, ed 36 y1eais, bi0 Hamzath, 
Badti fIous, Kavaratti 

Respondents 



8. 	Ramla .Bee.gum aged 34years, D/o. Kasmi, 
Muthibiyoda Uôue, Kyaratti 

9 
	

Mujccb Rahman, aged 38 years, Sb Abdul Khader, 
' Monapui akad Houc, Kavaratti 

(By Advocate Si i K B Gangesh) 

Versus 

The Administraor, 
Administrationbi the Union Territory of Lakshadweep, 
Kavaratti682 555. 

2. 	l).i rector o lanchayatsç 
l).epartment of Pancha'ats, 
Administration of the Thion Territory of Lakshadweep, 
Kavàratti 6 81555. :1 

Directorate of Medical and Health Sei vices, 
Union .Teiritry. of La1i adweep, Kavarathi, 
Represented hy ; its .Dirctoi' - 682 555. 

Village (Dweep) Panchayat, 
Kavarani 1liid represented by its 
Fxecutive. Oftic:er 682 555. 

Villagc (1)veep) Panchayat, 
Andrott lsltnd..çepiesented by its 
I xccutivc 0 11-16 &r 682554 

(By Advocate Sii 	Radhakiihnan) 

49 	OA 371/2013 

P. Naseer, aed 35.es, S/o Kunhikunhi, 
Pall icham House, Kavaratti. 

P.1. Nasecr  jgd. 3 yars, Sb 1-Iamzath, 
Puthiya 111am, .Kavgratti. 

3 	P Ramla Bccgum agc 1d 34 years, D/o Kunhi Koya, 
P QOVLIfllcda I louc K a v a r a t t i.  

4 	P V Ahoobackci, aged 36 years, Sb Muthu Koya, 
Puthiya Vecdu, l(a'ai atti 

Applicants 

Respondents 



. 

5 
	

Shabana Bcegum, aged 24 years, DIo Alt, 
I hckk ylcIa 111am, lçavaiatti 

Sulaikabi, aged 43 yeats, D/o Kojan, 
Puth iya 111am, Kavat atti 

7 
	

Abdul Ra,ak, aged 28 yeats, S/o Mullakoya, 
Sat abtyoda I louse, Kavatatti 

(By Advocate: Sri K.B. (ian.esh) 

Versus 

I . 	'Fh e Ad!n i nistrator, 
Admini',ti ation of the 
U h ion'Icii t 	of Lakhadweep, Kavaratti. 

2 I e0a r tmcnt of Animal I-lusbandiy, 
Union Icrritryof Lakshadweep, Kavaratti 
represented 12Y; its Directoi. 

3. 	1)irectoi of Pahaats, 
!)epartment of Panhayat.s, 
Adniiit.ratiOiOf t h e 
Uflion leruitory. of Lakshadweep, 
lK.avaratii, 

4 	VII Icigc. (1)\'cep) Panchayat, 
Kavatafli Island icpiescnted by its 
I xccuUvc 011icci 

(By Advoca te i i 	Radhaki ishnan) 

50. O.A No; 3724i01,3 

Jimaludhccn, "S/0. Abdulla U C 
fVIudikkiyoda I lousc, 
Kadamat. 	•. 

(By Advocitc Mt K 13 (iangcsh) 

• 

Vet sus 

I he Administiatoi, 
Administi ation p1 the Uiiion I ei i itoly 
of I akshadwecp, IKavatathi —682 555 

2. 	TheDirector (Svices) 
Administi ation of the Union I cit itoty 

0001-  

Ap1icants 

Respondents 

App! icant 
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of Lakshadwep (S•ecietriat), 
Kavaratti 682 555. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

• Represented by it Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/2013 

Abdul Saleem, aged 32 years, S/o Nal!akoya, 
Umnierthakkada House, Andrott. 

M.M. Mohammed lqbal, aged 37 years, 
S/() Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advoate: Sri K.B. Gangesh) 

Versus 

1 . 	The Administrat'di', 
Administratii of the 
Union Territory of Lkshadweep, 
Kavaratti -682555 

2. 	l)irector of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

I)epartment of Science & Technology, 
Union Territory of Lak.shadweep, Kavaratti 
represented by its I)irector.-682555 

Environment Warden, 
I)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island re presented by its 
Executive OTh'er-682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 



Nasar P. Muhammed Nasar 
S/o. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrror, 
Union Territory of Lakshadweep, 
Kavarathi Island 682.555. 

The I)irector (Services) 
Adm in i sttation of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island 682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavarafli Island 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavarani Island —682 555. 

Plant Protection Officer 
Office of the Plant Prbtection Officer 
Androth, Union Territory of 
Lakshadweep 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. 	OA 3811201.3 

1. 	B. Saidali, S/o late Mohammed Koya 
Palliyacheuta Bandayam House, 
Agatti IsIand, Union Territory of Lakshadweep. 

2, 	K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkka,ftdiyoda Hu;se, Agatti Island s  
Union Territory of Lakshadweep. 

3. 	K.G. Jamaluddin, Aged 40 years, 
S/o late Ummer,. J'4a'ti;yathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelail lam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N:Anilkumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Vi!lage.(Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village ([)weep) Panchayat, Agatti Island 
Union Territory of Lakshadweep. 

The I)epuy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

- 	7. 	The Social Welfare Inspector, 
Women & Chief.Dvelopment Office, 
Agatti Island, 

Union Territry of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. OA 384/2013 

Ishaque A.C., aged 35, Sb. Junies T., 
BUS Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT ofLakshadweep. 

Abdul Rasak K.C., aged 37, 
S/o. Kasmikoya P.P., Bus Driver, 
I)istrict Panchayat, Kiltan, 
Residing at Kanichetta 1-louse, 
Kiltan Island, UT of Lakshadweep. 



- ± 
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3. 	Noorulla S.M aged 39, Sb. Late P.S. Kunhirnon, 
Bus C1eatier,istrict Panchayat, Kiltan, 
Residing at Sóife Manzil, Kiltan Island, 
UT of Lakshdwep.. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 5.55. 

Chief Executive Officer, 
District Parichãyat, .Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2()13 

Jahathali PP., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura., Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail,aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island:, Uhion Territory ofLakshadweep, Pin - 682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Amini Island, Union Thrritory ofLakshadweep, Pin —682 552. 

Moosa Peechandam, a.ged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P.; aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini 1sland Union Territory of Lakshadweep, Pin —682 55. 

Jafeerul1al'.C., aged 2 years, S!O. Kid &Naduvatta Chetta, 
Amini Isand;, Union Territory of Lakshadweep, Pin - 682 552. 
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Abdul SalaiA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Añiini Is land, Union Territory of Lakshadweep, 
Pin - 682552. 

Nooru! Hassañ K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Isld, Union Territory of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A., aged 31, Sb. Kidavu tC., 
Ayeshera, Amini Is.l.aid., Uiion Territory of 
Lakshadweep, Pin 682 552. 

NatesathU. a.ged 35 years, D/o. Eassa Kottappura, 
Unnam, Aniini Island., Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz f3hava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The [)irector of Panchayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (I)weep) Panchayath, Arnini Island, 
Union Territory of La.kshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013: 

P.P. Amanul[a, aged 38 years, Sb. Sayed 
Mohammed P.K., Puthiya Pandaram, Kiltan. 

2. 	Mubaraka Banu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal I-louse, Andrott. 



too  

3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Arnini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administiator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Di rector of Panchayats, Department of Panchayats, 
Administration of th Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

1)epartment of Animal Husbandry, Admiiiistration of the 
Union i'erritory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlenierft Officer, 
Amini Island - 682 554. 

Village (Dwe.p) Panchayat, 
Kiltan Island, reprsented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott Island represented by its Executive Officer-682 553. 

Village (Dweep) Patihayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishrian) 

57. OA 390/2013 

C.N. Abdul Hakeem,. aged 38 years, Sb. Koya, 
Cheriyannallal 1-louse, Kalpeni. 

K.I. Cheriyalcoya K..C., aged 48 yeats, Sb. Pookoya, 
Karupathaillam I-louse, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada House,Kalpeni. 

C.N. 1IabLrsabi, aged SO.years, D/o. Attakoya, 
Che.riyafYralTh.lo6ke, Klpeni. 

Hameedabi, aged 41 years, D/o. Raa.lan, 



Pakkath [louse, Kalpeni. 

A.T. Sheemabi, 42 yea.r, D/o.. Hathzakoya, 
Athanam Thotam House, Kalpeni. 

A.K. Muthub aged 53 years, D/o. Chetiyakoya, 
Alikakkada HOuse, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalarn 1-louse, Kalpeni. 

Bambathi, aged 43 years, [)/o. Ahammed P. 
Chadachiyoda 1-louse, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyariam I-Iouse,Kalpeni. 

Naseerna M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakkapura House, Kalpeni. 

Hurnairath P., aged 42 yers, D/o. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda I-louse, Kalpeni. 

B. Abdurahirnan, aged 49 years, Sb, Muhrned M., 
Beerandhoda 1-louse, Kalpeni. 

5, 	K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada.Hbue, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader, 
Maral 1-Iouse Kalpeni. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G Naseema Beegum, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyachaman Oath House, Ka1pni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala I-1Ose, Kavaratti. 

1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura House, I<avaratti. 
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Jaffer, aged 	years, S/a. Hasan T.P., 
Kaladi Hous&,-Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, D/a. Aboobacker, 
Thekiapura F-louse, Kavaratti. 

Kadisha, aged 55 years, D/a. Aboobacker, 
Kunninamel Hous, Kavaratti. 

Rahmath, aged 38 years, D/o. Mohammed P.V., 
Alaêhaoppada 1-louse, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpurarn House, Kavaratti. 

Shamshadbeegurn, aged 31 years, D/o. Kuttiyamrned, 
Kunnam House, Kavaratti. 

Jarneela, aged 37 years, D/o. Kunhikoya, 
Fathirna Maizi1, Kavaratti. 

Lilar, aged 28 years, S/a. Aharned A.P., 
Kadapurathaillarn, Kavaratti. 

Noorul Ameen, agd 33 years, S/a. Sayed Buhari, 
Palalam House, Kavaratti. 

Abdul Rasheed, aged 23 years, S/a. Hasainar, 
Umbiyapura. House, Kavaratti. 

Hussain B., aged 43 years, S/a. Kunhi Kunhi P., 
Biranthada House, Kavaratti. 

MaharnmedaliT.P., aged 35 years, 
S/a. Aboobaker K.K, Thekkilapura House, Kavaratti. 

Sajid Khan, aed 39 years, S/a. Sayed Kaya, 
Edanilam l-Iose, Kavaratti. 

Jassin C., aged 33 years, S/a. All K.P., 
Chonam HoJse, Kavaratti. 

Mohammed Rafi, aged 37 years, S/a. 1-Iarnzath Haji A.P., 
Molokepura Hous, Kavaratti. 
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38. Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikom, Amini. 

39, Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura House, Kavaratti. 

Mushin, aged:39 years, Sb. Nallakoya, 
Kuttithayapur I-louse, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharamfnaketira House, Kavaratti. 

Faizel Hussain, aged 37 years, S/c. Shahul Hameed, 
Pa1amkakkda House, Kavaratti. 

Najuinudeen P., aged 36 years, Sb. Sharnsu1 Noor, 
Pa1lic'.ham 1-louse., Kavaratti. 

Shihab, aged'35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, Sb. Aboobackr, Kaladi House, 
Kavaratti. 

Raheem A., gd 30 years, Sb. Kha.der, Agam House, 
Kavaratti. 

Firozkhan, aëd 27 years, Sb. Sayd Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim,M.I., aged 33 years, Sb. Attakoya, 
Mukriya Illani House, Kavaratti. 

Kadisha, aged 44 yars, Dbo. Ukkas, 
Urnbiypura House, Kavaratti. 

C.P. Abdul Ra.zak, aged 42 years, Sb. Mohammed, 
Chamaathapira I-louse, Kavaratti. 

K. AbdI kasheedu, aged 42 years, Sb. Hainzath, 
Kunhibiyod1ou5e, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Harneed, 
Chandipura Houses  Kavaratti. 

M.T.P. 1-labeeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura I-louse, Kavaratti. 



Moominath, aged 37 years, DIo. Kidav, 
Neliyarnpura House, Kavaratti. 

Halim4;aged;35 years, DIo. Koyamrfla, 
ThaleekepuraHouse, Kavaratti. 

56 	Sayed Abdul Raheem, aged 46 years, S/o. Haji Sayed Shaikoya, 
Urnmaimanooda I-louse, Kavaratti 

Abdul Reheem, aged 30 years, S/o. I-Iarnzath, 
Mannayapura Hus, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
U1lkanapua House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàmkalarn, Kavaratti. 

Muhsin, aged: 38 years, Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn I-louse, Kavaratti. 

Mariyomfnabi, aged 36 years, DIo. Mohammed, 
Kattikulam 1-louse, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Ilaji, 
Pakichipüra Hots, Kavaratti. 

Mubeëha, aged 23 years, I)Io. Sayed Poo, 
Ne1iyáipuraHouse, Kavaratti. 

Sa!ma,Taged 22 years, DIo. Cheriyakoya, 
Vadaki:1a pura HOuse, Kavaratti. 

Muh'ammed,aged 32 years, Sb. Attakoya, 
Vadk i lap ura, Kavaratti. 

Sairabanu P.E., aged 31 years, D/o. SayedShaik Koya, 
Madal 1-louse, Amini. 

Mohammed Ali P.M., aged 27 years, Sb. Harnza, 
Puthiya 5 ManZil, Amini. 

69 	Cheiiyakoya, aged 41 yeals, S/o. Abdul Khadei, 
Pandai am House, Amini 
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Cheriyakoya M.C., aged 32 years, S/o. Harneed, 
Melachetaa House,Kadmath. 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakki1apua I-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath, 

Shahul Hameed, aed 21 years, Sb. Ibrahim, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada I-Ioüse,Androth. 

Muthubi AK., aged 42 years, Dbo. Muthukoya, 
Appurakkat I-louse, Androth. 

1-lajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal I-louse, Androth. 

Badarudheen Koya A.B., aged 38 years,S/o. P.S.J. Thangal, 
Al iyathammda B ithathabiyyapuram House, Androth. 

Asmabi, aged 38 years, Dbo. Koyamma A., 
Mayyampokkada i-louse, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

82, Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada House, Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanakkal 1-louse, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House, Androth. 



m. 	 Naseera Bane M.K., aged 40 years, D/o. Kunhi Koya, 
Moo!akd House,Androth. 

Kadeeshorninabi L., aged 40 years, DIo. Seethi M., 

Lavanakkal I-louse, Androth. 

Sarommabi T,, aged 43 years, D/o. Aboobacker, 
Thacheiy House, Androth. 

Wt 
	Mullapoo M.K., aged 39 years, D/o. Koya, 

Maidandurakatt House, Androth. 

1111 
	Hafeera L., aged 39 years, DIo. Koyamma K.P., 

Lavanakkal House, Androth. 

91. Aysurnrnabi T. aged 45 years, DIo. Muthukoya K.P., 

Thachery 1-1oise, Androth. 

92, Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinarnrnada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

1-lameedath M.,aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

Saflyài.M., aged 39 years, DIo. Nallakoya M., 

Mathil House, Androth 

Rahil M., aged 39 years, DIo. Nal!akoya, 
Mathil House, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura I-louse, Androth. 

Attakoya, agd 56 years, Sb. Asainar K., 
Attalada I-Ioise, Androth. 

Hussain, E.K,' aged 48 years, Sb. Seethikoya, 
Edayaa1 House, Androth. 

SayeedJ4ohàmmd Koya L., aged 54 years, Sb. Kader P., 

Lavanakkal ITouse, Androth. 



Hussain K., aged 50 years, Sb. Sayeed BhkariT.M., 

Kunnashada House, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange 1-louse, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri I.B. Gangesh) 

Versus 

The Adrninistrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)irector , Department of Labour and Employment, 
Administration of the Union Territory of Lakshadweep, 
Kavarátti - 682 555. 

Depaitment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Departnent of Agriculture, Administration of the Union Territory of 
Lakshadwee, Kavaratti, represented by its Director - 682 555. 

[)epaitnent of Women and Child Development, 
Adimnitratmon of the Union Term itory of Lakshadweep, 
Kavaçti, mepresented by its Director —682 555 

7 	Department ofFisheiies, Administration of the Union Territory of 
L akshcidweep, Kavaratti, iepresented by its Director - 682 555 

S. 	Department of Animal Husbandry, Administration of the Union 
Territbt' of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



.1. 	. 	 . 	 . 

9. 	Lakshadweep Khadi and Village Industries Board, 
Kavaratti, rerserited by its Chairman - 682 555. 

10, 	Revenue SuDivisiona! Officer, Kavaratti Island - 682 555. 

Sub Dkiioial Officer; Amini Island - 682 554. 

Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

Laksháej3Distict Panchayat, District Panchayat (HQ), 
Kavaratti, 

representcd by its Chief Executive Officer– 682555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executk'e Officer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer– 682555. 

Village (Uweep) Panchayat, Amini Island, 
represented by its Ixccutive Officer - 682 .554. 

Village iDwep) Panchayat, 
Kadarnath Island, represented by its 
ExecUe Officer - 682 553. 

Village (.Dweep) Panchayat, 
Androth.island, represented by its 
1xecutive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. OA 392/2013 

1. 	1-lusaih, S/oAboosala, 
Sarar,aPkada (Konchukakada) House, 
Agtesntly working as Cleaner, 
RGS Hpitai, Agatti 

2 	Shukoor, sib late Kidave, 
Pakrumuparbda I-louse, Agathi, 
1-1 reseht1 y. wqrking as Cleaner, 
RGS Hopital, Agatt.i. 

3. 	Latheef, S/dAttkoya, 
Ka1kandioda 1-1ous, Agathi, 
Pi'esénrly wo'rking as Cleaner, 
kGS Hospiti, Agatti. 

.:.i 	a. 



4. Harneedath, D/o Koyassan, 
Aynepara 1-I0se, Agathi, 
Presently wbking as Cleaner, 
RGS Hospital, Agatti 

5 Subaida, D/Q Mohamed, 
Kulalioda House, Agathi, 
Piesently working as Cleaner, 
RGSHOspital,Agatti. 

 F-Iajara, Dio late 1-lyder, 
Beepapada House, Agathi, 
Presently Working as Cleaner, 

• RGS Hospital, Agatti. 

 Sheemabi, D/o late Shamsuddeen, 
• Beepapada l-Iouse, Agathi, 

Presently woking as Cleaner, 
RGS Hospital, Agatti. 

 Ahida,[)/o Fjarneed, 
Makkiyachoda House, Agathi, 
Preseiitly working as Cleaner, 
RQS Hospital, Agatti. 

 Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently workings Cleaner, 
RGS Hospital, Agatti. 

10 'ulaima, 	/o Harnza, 
Kalamihthiyoda House, Agathi, 
Presei4ly woking as Cleaner, 
RG 	I lospital, Agatti 

11 Maharnood, Sb 	Koyassan, 
pa 	I-louse, Agathi, Amper lly 

Pi'esentl 	wbking as Cleaner, 
RGS Hospital, Agatti. 

 Saifulla, S/c .  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presetl'w&kingas Cleaner, 
RGS 1-Jcspital, Agatti 

Ab. 	mali, S/o late Harnza, 
Mjatn RQuSe, Agathi, 
Pren1y wOking as Dhobi, 
RGS 1-ldpital, Agatti. 



. 

AbdplkciS/o Ummer, 
1-louse, Agathi, 

PieMly'oiing as Dhobi, 
RGS 11, iI Agatti. 

Abdulla, S/pI(ha!id, 
Kandavar Gothi House, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

(By Advocate: Sri 1. Rarnadas) 

Versus 

Applicants 

The Administi ator, 
Union1eiiitqiy of Lakshadweep, 
Kavaiati -682555 

2 	I he Chaupei son, 
Vi I lT(Dwp) Panchayat, 
Agatti Island, Union Feiiitoiy of Lakshadweep 682553 

3 	The Md teal Officer in charge, 
Coniipiity 1!eath Centre, Agatti Island, 
Unioi Telntoly of Lakshadweep 682553 

(By Advocate Sri S Radhakrishnan (R1&3)) 

Respondents 

59. 
-V V  

V.V V  

C. 
: 

lJdy, aged 44 years, 
Sb0 Sit aj, Chekireyamrnakada House, 
Kadt Skilled Labourer, 
Offlcebfh Assistant Engineer Electrical, 
Eectr i calSu b Division; Kadarnat. 

K.P. Jalàludeen, aged 41 years, 
Sb l-1ied N4adkinacheVtta; Kattipura House, 
Skilled LabVói.trer, 
Officti Assistant Engineer Electrical, 

V 	 •V  
Eletrical ub Division, Kada.rnat. 

K P 	i, aged 31 yeats, S/o. late Nallakoya 
KunhiäIabflouse, Kadarnat, Skilled Labourer, 
Offkc oitheAssistant Engineer Electrical, 
Electii1 SuI Division, Kadamat 

4. BN1. A'adul1a, aged 42 years, So Hameed Melachetta, 

3. 



O 
BirivoimadHouse, Kadamat, Skilled Labourer, 
Offle oftheAssistant EngineerElectrical, 
E1ecricai SdDivision, Kadamat. 

5. 	I(.P:.Kunhikôa, aged 41 years, S/o late Hassai.nar, 
Keelacherry House, Kadarnat, Skilled Labourer, 
Office Qfthe Assistant Engineer, Electrical, 
Electrial Stib Division, Kadamat. 	 Applicants 

(By AdvocäUe: Sri. R Sreeraj) 

The AdminiStrator, 
Union Territç3ry of Lakshadweep, 
Kavaratti-682555. 

The Dircctorbf Panchayat, 
Department 6 f Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The A'sistan1Engineer; Electrical, 
Electfil Sub Division, Kadamat-682 556, 

TlTClaftbeifson. 
Vi l:lgc iép Panchayat, Kadamat-682 556. 

(By Advtiçâ$ Radhaishnan(Rl-4)) 

60. OA 394/2 

I. 	U.P. Janal;S/o CO. Koyamma, aged 39 years 
wokii:g.aSkilled Labourer, 
Animal Ilusbandty Unit 
Union 	1 itory of Lakshadweep, Kalpeni-682 557 
and 1 esiin it Umpi ampappada House, 

557. 

2 	F P Mutukoya, S/o late M K Hamzakoya, aged 43 years 
woi king as S11cd Labourer, 
Anima!Jusbàndry Unit, 
UnibriTeiritOry of Lakshadweep, Kalpeni-682 557 
and residng at Thithiyapada House, 
Kalcni lslarId-682 557. 

3. 	M. l-lyder, S/p late M.K. Yoüsef, aged 43 years 
working as Casual Labourer, 



• 	
-.. 

,. 

I 
Animal l-1ushdry Unit, 
Union I ciritoi' of Lakshadweep, Kalpeni-682 557 
and iesiding at Manchi'anam House, 
KalpeniIslaiid682 557. 

4 	K 0 Mohanned Ibnu Jaffer, S/o K P Sayed, aged 44 
yeai s, woiking as Casual Labourei, 
Animal liusbandiy Unit, 
Union I pi i itoly of Lakshadweep, Kalpeni-682 557 
and iesiding at Kakatchiyoda House, 
KalpenJstwd-682 557. 

M.K. Naseei', S/o P.Cheriyakoya, aged 33 years 
working asçaual  Labourer, 
Anirnal 1-lusbandry Unit, 
Union l'erritOry. of Lkshadweep, Kalpeni-682 557 
and residing it M.aIm:ikakkada.Hous.e, 	. 
Ka.lpeni. fsUiid682, 557. •. 

M. Kalun, S/u MC. Muthukoya, aged 34 years 
working s Casual Labourer, 
Animal .l-fts.htindry Unit, 
Uniri I u i iioiy of Lakshadweep, Kalpeni-682 557 
and 	udintft Mu al I-louse, 
l\lpen.i 1slaitd682 557, 

K. Pv1bhaiied Rafeeque, Sb V.K. Kojankoya, aged 45 
ya\iogas Casual Labourer,. 

Animal I-lusnndry Unit, 
Union TerrifOy of Lakshadweep, Kalpeni-682 557 
anc}es.idiniuKanda.mkalam House, . . •. 
Ka15ehi..11ah.d-682 55.71 • 	. 

8 	M 	Sb late M C Ahmedkunji, aged 47 years 
work n 	asual Labourer, 
Anijcil IuLandi y Unit, 
Union enitiiy of Lakshadweep, Kalpeni-682 557 
md 1.cimg t Maral House, Kalpeni lsland-682 557 

9. 	K../-\bctul Salan, S/o P. Assainar, aged 39 years 
working as Cisual Labourer, 
Animal Husbandry Unit, 
UniOn 'Ferritôr' of Lakshadwéep, Kalpeni-682 557 
and residing mt Kakatchiyoda House, 
Kpcni iIa.ld682 557. 

10 	P P ML'thafd, S/o late Sayedmuhamrnedkoya, 
aged 4 /Tcai, woiking as Casual Labourer, 
Anii tfu  shund i y Unit, 

•..U,L 

• 	 •.• 	 . 	 •• 	• 	 . 	 . 
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Union Territoi' of Lakshadweep, Kalpeni-682 557 
and residit ng :Pokkarappada House, 
Kalpeni I91atid682 557. 

(By Advocte: Sri 1, Unnikrishnan) 

Versus 

The .Adhiinistator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerriOry of Lakshadweep, 
Kavaratti,-682555 

The Chief ..ëcutive Officer, District Panchayat, 
UniOn Terrioiy of Lakshadweep, 
Kavratti6255 

The Veterinary Assistant Surgeon, 
Village. Dwep Panchayat, 
Ka!peni682 57 

(By Advocate: Sri S. Radhak.rishnan) 

61. OA 395/20.13 

Sai'nulAbid,S/o Yusuf, aged 40 years, 
Cheritinai11a!a House, Kadarnat, 
I Ieipei, Diçrict Panchayat, Kadamat 

Abd'til Shukdbr, S/o Sayed Au, aged 41 years, 
Ukkaya,c 1 etth House, Kadarnat, 
Bus Drk'er, District Panchayat, Kadamat. 

M. Khalid, S/o:Nadeer, aged 43 years, 
Madurakam House, Kadamat, 
1-lelper, District Panchayat, Kadarnat. 

AyoOhkhan, :S/o Kunhikoya, aged 37 years, 
Keerti.,MahaI House, Kadamat, 
H elper Disti let Panchayat, Kadamat 

(By Advocate Sri R Sreeraj) 

.. . 	. Versus 

Applicants 

Respondents 

Applicants 



2 

- 

dinisrator, 
n 	e'ii it Unio 	ory of I akshadweep, 

Kavai68 555 

The Di rêctorOf Panchayat, 
Departiient of Panchayat, 
AdministratiOn of Union Territory of Lakshadweep, 

Kavaiatti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaiatti-682 55. 	 Respondents 

. 

(By Advocate: Sri S. ftadhakrishnan) 

62. OA 400/2013. 

P.P. Siij,ad 44 years, S/o M. Subair, 
Puthiy Panaam House, Agatti Island, 
lJnion Teriit:ory of Lakshadweep. 

Noushad AIi ged 32 years, S/o U. Sabjah, 
Keels Sarama- Pada House, Agatti Island, 
Union Territ9ry .of I akshadweep. 

M.I. Abdul Naser; aged 28 years, S/o M. Abdul Rahirnan, 
MelaJopi I-louse, Agatti Island, 
Uin'crritory of Lakshadweep. 

T.: 'Kid aged 30 years, Sb Kidave, 
Me1at1..1IIoJsC, Agatti Island, 
UnilIcrr'ry of Lakshadweep. 

K.C: .AduL'Shukoor, aged 38 years, S/o Kasmi, 
KariyamacF.ctt 1-louse, Agatti Island, 
Union Teritty of Lakshadweep. 

M.I. NizànUddin, aged 27 years, S/a M. Abusala, 

	

- 	.Meiapur.a Ilusc, Agatti Island, 
nIQ 	Ien')l'y U 	 of Lakshadweep. 

(By Advocate S i N Anilkumai) 

Versus 
jr 

 The diinis:rtor, 
Union eritory of Lakshadweep, 
Ka.'aratti.-6855 1 

The. Cha.ftpeson, 

Applicants 



p. . 

Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

3, 	The Employment Officer, Kavaratti, 
Union Territory of Làkshadweep-682$5: I 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshad.weep-68255 1. 

The Chief Executive Officer/Special Officer, 
\/illage (Dweep) Panchayat, 
Agatti I stand, Union Territory of Lakshadweep-682553. 

6. 	The Deputy Collector/ASO, 
Agatti Island, Unior Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhak.rishnan) 

63. OA 404/2013 

.1. 	Nadirsha NP., S/o Nallakoya P.V., 
aged. 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

2. 	AlTefudheen AK., 
S/o Chei'ikoya K, aged 30 years,.. 
Akkara (Rouse), Kalpeni Island: 
Union [erritory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of' Lakshadweep, Kalpeni. 

The Chairperson, 
Village ([)weep) Panchayat, Kalpeni. 

The Director of Panchayat, 
[)epartment of Panchayath, Kavaratti-6825 55. 

App! icants 



1. 

4. 	The Director, 
	

. 

Department of Science & Technology 
Kalpeni. 	 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 .  years, 
S/o E.C. Mohammed Ali, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Wdrking as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission [)irector, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekidlappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



£ - 
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10. 	Saromma M., aged 39 years, D/oHamza, 
Mariyathoda House, Agatti. 

Ashraf A.K., aged 42 years, Sb Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdulkazzak R., aged 33 years, S/o Hamza U., 
Roullamrnada 1-louse, Agatti. 

13, 	Shafi'abi PP., aged 36 years, DIo Hamza K., 
Puthiyapura 1-louse, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep, 
Kavaiatti-68255 5. 

Director of Panchayats, 
Department:ofPancha'ats, 
Administration of the Union Territory of Lakshadweep, 
Kavaraiti-682555. 

Applicants 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kay a ra tti -682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecuthve Officer-682554. 

(By Advocate: Sri. S. Radhakrishnan) 

67. 	OA 44/I2013 

• 	Aboosalih, S/o,Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555, 

Respondents 

Applicant 



I 
The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pjn- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Jsland. 
Union lerritory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union l'erritory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Siib Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 	Hameed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazillarn H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kutiukum (I-I) Ki han Island, 
Union Territory of Lakshadweep. 
Work iig as Casual labourer in 
Lakshdweep Building Development Board, Kiltan. 

I-Iisiniioor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltati. 

Ponkutti, S/o Pooko'a, aged 48 years, 
Suramhiyoda (H) Kiltan Island, 
Un ion Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building I)evelopment Board, 
Kiltan. 	 Applicants 
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I 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Ki ltan, 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Dirccor of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 	 . 

Sal math 
D/o. Sayed Koya 
Maclapally I-louse 
C-hetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Admintraton of the Union Territory 
of Lakshadweep, Kavaratti —682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadwecp (Secretariat), 
Kavaratti - 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavaraihi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. OA 492/2013 



• 
K. Bushra Begum, WIo Hkeern, 
Aged 27 year, Casual Labour, 
Office of the'eterinary Assistant Surgeon, 
Animal Husbiändry Unit, Amini, 
Lakshadweep-682 552. 	. 	 Applicant 

( 

(By Advocate: Sri V.B. Harinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555; 

	

.2. 	The Director ofPanphaya, 
Depaitçnt of Panchayat, 
Union Territory of Lakshaweep, 
Kavarátti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\/illage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocat: Sri S. Radhakrishnan (IU-3)) 

71. OA 49I2013 

ftahmth Beegum Keelakunnikkarn, 
W/o. Mohammed B.K, 
Data Entry Operator (MGN1EGA), 

• 	Sub-Divisional Office,. 
Kadamat island, 

	

• 	Union Territory of Lakshdweep. 
• 	Residing at Keelakiinnikkam I-louse, 

Kadamat Island 
UnionTerritory of Lakshadweep, PIN —682 556. 

	

2. 	Mohathrhed Shall Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadam ath I sI and, U ii ion Territory of Lakshadweep, 
Residing at Malika 1-louse, 
Kadmat Island, 



Union Territory of Lakshadweep, PIN 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
KavaratliL 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Ofcer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshdweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casual Labour, SUt Light Maintenance 
Village. Dweep Pnohayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninarnel House 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: MI,TCG Swam') 

Versus 

The Ad1inistiator 
Union Fbrritory of Lakshadweep 
Lakshädeep Administration 
Kavaiatti— 682 555 

	

2. 	The Executiye Engineer.  
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaiatti 682 555 

	

3, 	The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A No. 509/2013 

Maleeha. Beegum K.C. 
D/o. Indeen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahida Beegum K. 
D/o. liarnzakoya 
Kandlath 1-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makkej House, Androth. 

Aysha B3egurn P.V.K 
D/o. Yakoob P.1K 
PuthiyPentarnveIi Kad 
Andro ; 

Rahmath Beegum K:. 
D/o. Hamzakoya P.P 
Kunhali I-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavariakal 1-louse 
And roth. 

7, 	Subaidh A. 
D/o. S.yed Mohammed M. 



i-\Iiyathara I-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. Majeed P.V.K 
Pentarieli Kad, Androth. 

9 
	

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath 1-louse, Androth. 

	

10. 	Raisa K. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

	

I I. 	1-lascena Beegum C.P.I 
D/o. Abdulla Mi3  
Chernmachciy Puthiya 111am House 
Androth. 

	

12 	1-labsabi P.U.P 
D/o. Fãkarukdheen K. Cheriyadam 
Ummathabiyapura 1-louse, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

	

1 . 	The Administrator, 
AdministratiOn o the Union Territory 
of Lakhadweep, Kavarathi - 682 555. 

	

2 	Duectatc of lndustiies 
Union .Trritory of Lakshadweep 
Kavarathi, represented by the 
Director of Industries - 682 555. 

	

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557 

(By Advocate: Mr. S. Radhakrishnan) 

74. OA 510/2013 

1-1aseeia@ 1-laseenabi Therakkal 
1 hei akkal 1-louse, Kadamath 
Data BY Operator 
Vi 11agèweep Panchayath, Kadamath 

(By Ad\'ocat: Mr.R.Sreeraj). 

. 

V 

Applicants 

Respondents 

Applicant 



Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath. 
Administration ofUnion Territory of Lakshadweep 
Kavaratti-682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat-682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R 1 -3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

K.P.I)awood 
Kilappura I-louse, Kiltan 
Peon, Government Sen ioiSecondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 



OT. 	 . 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 

Kavaratti 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Khan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl (Rl-3 & 5) 

76. GA 566/2013 

I. 	Sayath S 
Cook, Government High School 
Kadamath 
Residing at Paliarn, Kadamath Island 
Union Territory of Lakshadweep 

P.P.lsrnail 
Cook, Government J .B.School 
Kadamath 
Residing at Kadarnath island 

M.P.Attakoya 
Cook, Government J.B.School 
K ad a math 
Residing at Kailiyammakada 
Kadarnath Island 

4, 	K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath island 

5. 	P.Amanulla 
Cook, Government .1. B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath island 



ljmrner P,P.J 
Cook, Government J.B.Schóol 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

HidayathullaP 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

Pookunhikoya PP 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Pesiding at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadarnath Island 	H 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadarnath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Pan chayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 



Government J B School 
Kadamath - 682 556 

ri 
	

The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 

(By Advocate: Mr. S.Radhakrishnan) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadàmath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Respondents 

Applicant 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

78. 0A58012013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam House, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 
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Muhammed Salih 
Aynepura House, Kavartti. 

Fareeda Beegarn 
Molokepura House, Kavaratti. 

Saleem 
Pallicharn 1-louse, Kavaratti. 

Bamban 
Nambicham House, Ka)aratti. 

Sayed Abdullakoya 
Chenclipura House, Kavratti. 

.Nafeesathbi. 
Poodiyam 1-louse, Kavaratti. 

Jamaliyath 
Thirinipura House, Kavaatti. 

Fazeela Beegurn 
Kann I pura I-louse, Kavaiatti. 

Ummer 
Thirinikad 1-louse, Kavdrtti. 

Firoikan 
Athnacharnrnada HouseKavaratti, 

Jaffer 
Marikilam I-louse, Kavratti. 

• 	16. 	Amanulla, 
Mela 111am House, Kaväàtti. 

Sirajudheen 
• 	Molokepura House, KaVratti. 

Hiyasudheen 
Chamayathapura HouseKavaratti. 

Fathahudeen 
Kadapurathaba House, Kàvaratti. 

Muneer 
Kuttipapepura House, Kavaratti. 
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Ashik 
Puthiya Alikom House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb ftahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda House, Kavaatti. 

Muhsin 
Beeranthoda House, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

Hazarath 
Chungam 1-louse, Kavaratti 

Khalid 
Thottathapura 1-louse, KaVaratti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Trritory of Lakshadweep 
Kavaratti - 682 555 

. Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayatli Kavaratti Island 
represented by its Executive Officer, 

. 

Applicants 



t 
S 	

th 

Pin-682554 	 Respondents 

(By Advocate: Mr.S.Radhakrisnan) 

79. GA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public I.ibrary, Kilthan 
Residing at Kilthan 

Smt.Sullabeegum 
Cook, G.l-l.S Kadrnat 
Residing at Melachetta FIaUumakudi 
Kadarnath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohann) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory  of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Islähd 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrihnan) 

80. 	0A601/2013 	1 
Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of.Lakshadweep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sredharan) 

Versus 

	

. 	Union Territory of Lakhadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2. 	The Director of Panchaath, Union Territory of Lakshadweep, 



Kavaratti island, Pin - 682 555.. 

The Chairperson, Vii lage '(Dweep) Panchayath, 
Kiltan Island, Union Territorty of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Terriçy.OfLakshadveep, Pin —682 558. 

The Library and Information Assistant, Public Library, 
Kiltan island, Union Terrto.r 'of L.kshadweep, 
Pin - 682 558. . 	 : 	 Respondents 

[By Advocate: Sri S. Radhakrishi 	(RI, 2 j  4 & 5)] 

81. 0A63412013 

Malikdeenar, aged 21 yeas, Sb. Hamzath, 
Sara Manzil I-louse, Agatti. 	!..L.. 

(By Advocate: Sri K.B. GangesI). 

Versus 

I. 	The Administrator,  
Administration of the UnionThrritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Direct.o' 	682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented)by its Executive Officer, 
682 554. 

(By Advocate: Sri. S. Radhakrishnan)' 

82. OA 635/2013  

Applicant 

Respond e tits 

Fathahudheen K.P., aged 40 'eàrs, Sb. Sayed Muhamrned Koya, 
KattampalliHouse, Agatti. 

Younis, aged 31 years, SIi.Abdulla, Mariyathoda 1-louse, 
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Agatti. 

K.M. Shahida, aged 40 yeae,Dio. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Amina, aged.46 year,../o. Abdul Rahman, 
Kuttiyam Mukriyoda House, Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus  

The Administrator, 
Administration of the Unioi 'Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer.in charge, 
Community Health Centre, Agatti.— 682 553. 

Medical OFficer in Charge, Raji.vGandhi Speciality Hospital., 
Agatti —682 553. 	• 

Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnai) 

83. OA 791/2013 

Fareeda Beegum MI., Meppada 111am, 
Agatti Island. 	 • 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 	• 
Administration of the UnionTe'rhtory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, • 
• 	 Department of Panchayats,. 

Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 5.54. 



• 	. 	•.y 

Project Manager, Desiccated Coconut Powder Unit, 
Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Adrnh), Lakshadweep Development 
Coiporation, Kavaratti - 6825 54. 

Village (Dweep) Panchayat 
Agatti Island, represented '4ts Executive Officer, 
682 553, 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

84. OA 822/2013 

B.P. Navas, Aged 27 years,S/o. Kami M.P., 
\/aliyapura I-louse, Kilthan Island P.O 
U.T. oiLakshadweep. 	 Applicant 

(By Ad\/ocal,e: Sri P.V. Mohanail) 

Versus 

. The Adm i iii strator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department oiPanchayat, . 
Administration of UT of Lakishadveep, 
Kavaratti —682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556 	.. 	 Respondents 

85.. 	OA 880/20 13 	. 	.• 

MuthukoyaN.P  
Nalakapura, Kiltan lsland 	. 

Union Territory of Lakshadve!682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) S 

Versus • 

Union Territory of Lakshdwep represented 
by the Administrator 	S 	•, 
Kavaratti Island - 682 55.5 	• 

"S 

•5. 
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Director of Panchayath 
Union Territory of Lakshãdweep 
Kavarattj Island 682555 

The Senior Administratj' Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kaváratti Island 

- 682 555 

The Principal 
Government Senior Sëcoiidary

.  School 
District Panchayat, Kiltah Island 
Union Territory of Lakshadweep 682 558 

(By Ad\'ocate: Mr. S.Radhakrishnan) 

86. ()A 898/2013 

KC.Abdul Khader 
Kulikaraya Chetta Hous 
Chetlat Island 
Union Territory of Laksh dvp- 682 554 

(By Advocate: Mr.Shabu Sreedhan).. 

Versus 

Union Territory of LakshAdi~6e0 represented 
by the Administrator 
Kavaratti Island 	682 555.*R. 

The Director ofPanchayath.H 
Union Territoiy of Lakshadweep 
Kavarattj Island - 68.2 555 

The Senior Administrative Officer 
Education (District Panchayath) 
U n ion Territory of Lakshadweep 
Kavarattj Island - 682 555 

Respondents 

Applicant 

4. 	The Principal 
Government Senior Secdn.dary School 
District Panchayat, Chetl•àt Island 
Union Territory of Lakshadweep 682 554 

	
Respondents 

(By Advocate: Mr. S.Radhakrishnan) 



87. 	OA 904/2013 	
.: 

KadeejaC.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Applicant 

. 

Versus 

The Administrator 
Administration of the Uni,h Territory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

The Director.(Rural developi -tient). 
Depaii.i-neni of Rural Deve!onent 
Administration of the Union Territory 
orLakshadweep, Kavaratti -682

,
5 55 

(By Advocate: Mr.S.Radhakrishnan) . 

88. OA 905/2013 

1. 	AbdulKhaderC 
Chekkiriyamrnada I-louse 	.. . 

Agatti Island 	 .. . 

2 	BU ,,~ar Janihar l P 
Thekiapura House  
Agatti Island 

(By Ad\'ocate: Mr.K.B.Gangesh) 

Versus 

1. 	The Administrator 	., . .. 

Administi ation of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

2 	Diicctor of Panchayaths 
Department of Panchayaths 
Administration of the Union.Terr.itôry of Lakshadweep 
Kavaratti Island - 682 555 5 

Respondents 

Appi icarns 



Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep DeveIopient Corporation Limited 
Agatti, Kavaratti - 682555 

The Deputy Director (Açlnn) 
Lakshadweep Development CorporationPt  

Kavaratti - 682 555 

5. 	Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer -. 6825;53:i 

(By Advocate: Mr.S.Radhakrishnan) 

89, 0A939/2013 

1. 	Safiyullah K.C. 	: 

Kuttiyachada 	House 
Kalpeni Island 

2 	Saifulla M 1 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyamrnada House 
Kalpeni Island 

Kidave K.O H. 
Kakkachiyoda I-louse 
Kalpeni I-louse 

(By Advocate: Mr.K.B.Gangeh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682555 

Director of Panchayath 
Department of Panchaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 5$5, 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by. its Secretary - 682 555 

Respondents 

Applicants 



The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
A dministration of the Union Territory of Lak.shadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

J. 

. 
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15. 	Village (Dweep) Panchayath 

'Androth Island represented by its 
Executive Officer -.682 554 

	
Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pal lath House 
Kalpeni 

(By Advocate: MrJ-Jariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

Applicants 



I2O. 

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lkshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

I. 	Akathar Ahammed K.K.  
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnrnava House 
Kalpeni Island 
Union Territory of Lakshadweep 



tel 

	

1 3. 	FareedaBeegumP.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli I-louse 
Kalpeni Island 
Union.•Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Vrus 

	

I. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Uruion Territory of Lakshadweep 
Kavaratti — 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

	

94. 	O.A No. 1225/2013 

CR Showkathali, 
Sb. Mohammed Koya 
Casual. Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. I-Iariraj M.R) 

Versus 

The U ion of India 
Repiented by the Secretary to 
Govéiment of India, 
Mihistry of Home Affairs 
New Delhi - 110001. 

Applicants 

Respondents 

Applicant 
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The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
1)epartment of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R24) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

ORDER 

Hon'blc Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were en gaged/d i sen gaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wagc basis, 'l'hcrefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who ha ,,eben retrenched on completion ol the period of engagement, 

the prayer is for issue 1 a direction to re-engage them. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

V illage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further, contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engagedon casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual iature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, Stale qfKarnaiaka & Others Vs. Umadevi and Others - 
(2006) 4 SCC 1. 

State of Rajasthan Vs. Dava Lal - (2011) 2 SCC 429. 



Saiya Prakash and 0/hers Vs. State of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10SCC 1. 

5, 	R. N. Nanjundappa Vs. T Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kercila Vs. Valsamma -2012 KLT 294 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants 	in OA 301/2013 have been working in the Department of 

Agriculture 	for 	the 	last 	17 years right from January 1997, 	2 	of the 

applicants in GA 225/20 1 3 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in GA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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Was been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the c.ases in S. V.Narayanappa - AiR 1967 SC 1071; 

R.N.Nanjundappa -- (1972) SCC 409 & B.N.Nagarajarz - (1979) 4 SCC 

507 - as a one time measure. 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
reguiariza.Iion. 1?eguiarizalion is not a mode of appointmeni. 
When appointmenls in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
four corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a 	specified 	period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could. be  made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he.d that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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3. In Nanjundappa (Supra), the Apex Court had held thus:- 

"/the appointment itself is in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat Ulcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex. Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that the authOrities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. it is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departments under them. It 	has 	been 	noticed that 	in 	some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel 4for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 510161861Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizalion) Scheme, 
1998.and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 

scheze. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularizalion of eligible casual workers, no regular appointments 
would be made by the ..Panchayais in respect of at least two !hird of 
the 	 D regular vacancies in Group which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Pancha)ais on the date of issue of these orders would 

be retrenched on the face of availability of work orfbr making wa$ 
for fresh recruits without considering them for the grant of temporary 

status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.'As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dwep) •Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from  the Councils issued what are 
purported to be appointment orders and the subsequent service 
certJ'icaies. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sahctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by 'Ijie administratioi and that would ma/ce all 
the dlfference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have acconvnodaied 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have oJftred some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned 'by the Administration could be considered 
regular. As matters stand, the Administration of U, T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U. T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a cOmmon order following the 

declsion meat oned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was amatter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporar,v Siatus & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not All within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability qf work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagernents/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson. of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artic'es 243(g) of the 

Constitution, the Panchayal.s are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to 'hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to 
I

regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

constructionlrepair/maiflteflaflCe, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to, entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years ofservice. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants  in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years, it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 

'N 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act; (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till how, by a common order on 4" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/IT! and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (a) above., These casual labourers cannot claim any right 
to continue and they have to be rotatd. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to categoty (a) or (b) above; they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGScould be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would ehèble those whO 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is .ubject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. withmore than ten 
years of seivice or with specific qualification such as matriculation or 
the like (here stated to be IT!), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the [)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606)2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services reu1arized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that thcy were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unforWnate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis forthe last 5 to 10 years is also 

ecivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal cOmplications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these. employees, who have been toiling 

for years together on casual basis with utmost compassion, and give them 

the benefit of relaxation in age educational qualifications etc. while making 

regular recruitment. 

OrigInal Application Nos, 212, 266, 268, 299 5  325, 347, 354, 366, 

372, 380, 488, 499 509 & 1225 of 2013 are disposed.. of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropr ate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 
April 4,2014, 
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